FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/S SRI SDEV NATURAL RESOURCES INDIA PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

SRI SDEV NATURAL RESOURCES
INDIA PRIVATE LIMITED

Date of incorporation of corporate
debtor

01.01.2018

Authority under which
debtor is incorporated

corporate

RoC - Gwalior

Corporate Identity No. of corporate
debtor

U10209MP2018PTC044788

Address of the registered office and
principal office (if any) of corporate
debtor

EW-100, Scheme No0.94 Behind Medi Nova
Centre, Bangali Square. Indore MP 452016

Insolvency commencement date in
respect of corporate debtor

05.08.2022 (Order uploaded on Hon’ble
NCLT website on 08.08.2022)

Estimated date of closure of
insolvency resolution process

01.02.2023

Name and registration number of the
insolvency professional acting as
interim resolution professional

Mr. Nishant Agrawal
IBBI/IPA-001/1P-P02100/2020-2021/13283

Address and e-mail of the interim
resolution professional, as registered
with the Board

405, Amar Residency, Survey No. 1264/1/2,
Near Mayur Hospital, Eastern Ring Road,
Indore — 452016

Email Id: nishantagrawalca@gmail.com

10.

Address and e-mail to be used for
correspondence  with the interim
resolution professional

AS-2, P-Plaza, 345, Alok Nagar, Opp. Maruti
Nexa Service, Near Green Vally Apartments,
Kanadiya Road, Indore — 452016.

Email Id: nishantagrawalca@gmail.com

11

Last date for submission of claims

22.08.2022 (Being 14 days from 08.08.2022
ie. date of upload of the said order on
Hon’ble NCLT website)

12,

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

Name the class(es) - Not applicable as per
information available with interim resolution
Professional.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

(a) Relevant Forms and
(b) Details of
representatives
are available at:

authorized

Weblink:
https://www.ibbi.gov.in/en/home/downloads
Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal, Indore Bench has ordered
the commencement of a corporate insolvency resolution process of the M/S SRI SDEV
NATURAL RESOURCES INDIA PRIVATE LIMITED on 05.08.2022.




The creditors of M/S SRI SDEV NAT
are hercb

interim r

URAL RESOURCES INDIA PRIVATE LIMITED
y called upon to submit their claims with proof on or before 22.08.2022 to the
esolution professional at the address mentioned against entry No. 10,

The financial creditors shall submit their

claims with proof by electronic means only. All
other creditors may submit the claims with

proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act

as authorised representative of the class [specify class] in Form
CA.

Submission of false or misleading proofs of claim shall attract penalties,

-Sd-
Mr. Nishant A¥rawal
Interim Resolution Professional
IBBI/IPA-001/1P-P02100/2020-2021/13283

Date: 09.08.2022
Place: Indore
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NCLAT Rejects Satra Properties’
Plea against Insolvency Process

Co's promoter had challenged VISTRA ITCL plea with regards to default on 256-cr NCDs
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FTA Negotiations with UK
Progressing Fast, says Goyal

Talks were launched in Jan; deadline set for concluding talks by Diwali
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“There is a Need to Bring
Changes in Co-op Sector”

Home minister stresses on
bringing transparency inall
spheres, including recruitment and
theelection process
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‘Putha Skyrockets Allu
Arjun’s Brand Value Pan-India

Telugu star has signed brands such as Coca-Cola, KFC, RedBus,
Astral and Zomato at £7.5 crore per day commitment
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i eoneosaoneme | | SELAAN_ SELAN EXPLORATION TECHNOLOGYITD.  SELAN INDUSTRIAL & PRUDENTIAL INVESTMENT CO. LTD,
st care s taken Pror 10 | fe—r ottt 2 CIN: L74899DL1985PLC021445 N AL R 1490,
acceptance ot advertising § | Regd. Office: $13, Herlumi Chambers, &9 Regd. Office: J-47/1, Shyam Vihar, Dindarpur, Najafgarh, New Delhi-110 043 : 5
copy, it is not possible to verify Wehry Place, Mew Delhi - 110 019, o ) . .
its contents. The Indian CIM - LT4Z100L18T1PLCOO5T12 E-mail: |nvestors@selgn0|l.com,Tele Eax No.: 0124- 4200326
Express (P) Limited cannot be 'l'e_l 431126411031 1_25;41_.59:511 Website: www.selanoil.com
held responsible for such ﬁ?;&',“mm;ﬂﬁ;";}m Extract of Unaudited Financial Results for the quarter ended June 30, 2022
contents, nor for any loss or 2 : ; (Rs. in Lakhs) X
omans ourrod ae & resutt of RESULT OF E-VOTING AT THE 106TH ANNUAL GENERAL MEETING (AGM)
transactions with companies, This is to inform that a Board meeting Quarter Ended|Quarter Ended ™ Year Ended [ Year Ended Motice is hereby given that persuant bo te provisions.of section 108 and 109 of the Companies Act, 201 3 and Rule 20, 242} of the
associations or individuals || |is scheduled fo be held on 13 August PARTICULARS June 30, 2022 | Mar 31, 2022 June 30, 2021} Mar 31, 2022 Companies {Management and Administration) Rules 2014, Listing Regulations MCA'SEB! crculars and other applicable
advertising in its newspapers 2022 at the corporate office of the —(Unaudited) | (Audited) | (Unaudited) | (Audited) provisions if any, the Company had conducied e-vating for the AGM held on Friday, 5th August 2022, 2l 3PM, through Video
or Publications. We therefore Company to consider and approve the T TotalThcome Trom Operations (het] 30T 337 575 73T Conferencing through WebEx and Installest platiorm for passing the following resolutions.
recommend that readers financial results for the quarter ended ’ ' ' ' Basidion ihe Shrtinize’s Reoodt daled 6t Auanst. 2022 The resultofe-vobinafoolli s
make necessary inquiries 30 June 2097, Please fake note that 7. Net Profit / (Loss) from ordinary activities 908 302 167 993 ased on the Scrutinizer's Report dated Bth August, MBS SO PO 15 85 LINGET,
before sending any monies or the trading window will remain closed after tax oS, Particulars of resolution Total no. of| MNo. of shares and No. of shares and
entering into any agreements for the concerned persons uplo 15 3. Net Profit / (Loss) for the period after tax 908 302 167 993 Ne. voles cast | % U‘f total votes cast % of T_ﬂlﬂl voles
with advertisers or otherwise August 2022. (after Extraordinary items) ini favour cast in against
acting on an advertisement in For Technofel E"E"Ef"'! Liméted & Total Comprehensive ITncome (after tax) 910 303 168 997 Mo. of No. of % of Mo, of % of
any manner whatsoever. b ottty EJEE:E,; 5. Equity Share Capital (face value Rs. 107-) 1,520 1,520 1,520 1,520 _ _ Sharse | Shafes L L
6. Reserves (excluding Revaluation Reserves as = = = 31,353 1 ’;ﬂgﬁ: g:ﬁ:ﬁé:m ?Sgﬁiﬂarfﬂgﬁ 1145408 | 1145408 100 0 0
T kff Kerala Minerals and Metals Lni. i vear and Directors therean for the financial year snded
(A Gieni. af Kerala Undertaking) /. Earnings Per Share (before & atter March 31, 2022
ety A SO0 PR A, CREEAS TR & B S Certitat Company E ] extraordinary items) of Rs. 10/- each ; =
.. SANKARAMANGALAM, CHAVARA. ﬁgg 583, KOLLAM, KERALAINDIA, - ~ Basic 5.97 1.99 1.09 6.53 £ | Declaration of dividend 1145409 | 1145409 100 0 i
&, Fa +51 ’ i . v : v " ;
T SRR IS 5 1% o T 0e 208D s AT Diluted : 5.97 1.99 1.09 6.53 3 | Apointment of a Director in place of Ms. Devina | 1145408 | 145408 | 100
Competitive Tenders are invited for fallowing. For more details please visit Notes: Swarup (DIN D6531620), who retires by rotation
the E-Tendering Portal https./fetenders. kerala.govin or waww.kmml.com o . . ) ] ) and being eligible effers herself for re-appointrent
Mo TenderiD By The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under 3 e e i Chartarad TR KT ™ ; 5
I_F.’-!UEE_KMME._:CGEH‘?J For fabrication and supply of Filter head for Bag Fier | Regultatilor::?:3 Of~tT:SEB|L(I-_iStmg~| Obblligatitc;]ns z:ndeiscrI]osure Regu‘itrements) Re‘gu(;z.ations, 20;5. The;ull.fc;r.mat ofthz m:;gsﬂ‘; ;ﬁﬁ?ﬁﬂﬂﬂaﬁgjzﬁé!h;ﬂ;&ium Lo, 11,45,
i ;g;g :EEL zgllgl i J;-::r t:esupp:}l ;E?:EE IE:IHEG'HEE':!_F OQ::;eecrgImI:::;Laweissl:tes-Ijv?,:,lj\,l je|:n2?| Coens] ock exchange website : www.nseindia.com and www.bseindia.com an Ausditcr of the Coempany for a period of five yaars.
; L_501851_1] For the supply ipe and Fittings : : -com. : - _ ~
4 2022 KMML 501586 1| For the supply of XLPE insulated stesl armoured for SELAN EXPLORATION TECHNOLOGY LTD. 0 ﬁeapp‘?‘””"”t- ' 'f ”;1.;:-'3:;? g‘“mpmme HA54080 | 1145400 oo Y 4
Aluminum condusctor cable . aregne e s
5 |2022 KMML_501547_1| For the supply of Hydrocyclone 0-401 Place : New Delhi &2:2;2?;: eBcrt'g: 5 REEPF;“W;“;I"E; Pﬁijﬁ [g’”ﬂﬂﬂﬁrcg*’rﬁ] 1145409 | 1145409 100 I ]
& |2022_KMML_501573_1] Forthe supply of 1152MT of Alurminiuem Tr Hydrate | : as an Independent Director of the Company
R TR b et i v Date : 08 August, 2022 DIN : 08237399 the second cansecutive term of § years
T |2022_KMML_S02004_1| For supply of B7 user license of Microsoft 365 T | Reappoiniment of Mr. Debangan Mandal {DIN: 1145408 | 1145408 100 0 i
Business Stamdard (C5P) for annual renewal in (O469622) a5 an Independent Direclar of the
4 | TheKeralaMinerals and Metalsiltd. Registered Office: Company for the second conseculive term of
Chiavara I?EIDE-.REIEE : Edll"GM[HnllEli"] Foor Tha Hoorala Masndraks ﬂ.ﬂﬁ_ Wtetals Lad Mﬂ‘u Eﬁallﬂl. Bﬂﬂ!mﬂﬁﬂn ';ira Irlduﬁtriﬂl nre‘a' -ﬂ-HEHﬂl Tﬁﬂih. 5}-&35
o et Tittium D, itaiurs Feta Chisrat, Nsno Tanm, Thenism Sponge Futie 2 & Silmnite Bengaluru- 560 099 | Karnataka, India. : : R
Telephone: 080-7122 2222 | 2129 | 2802 Naravana Hrudavalava Limited The above resolutions have been passed wilh requisite majority
Email : investorrelationsi@narayanahealth.org F y }" Far Industrial and Prudential Investment Co, Lid,
’ Xl L www.narayanahealth.org -
rahsforming Power Markets s " ;
Power Exchange India Limited CiN:LB5110KAZ000PLCO2T49T Ayan Datta Date: 08/08/2022
Sumer Plaza, Unit No.901,9th floor, Marol Maroshi Road, Andheri (East), Mumbai - 400 059, India 1. EXTRACT OF CONSOLIDATED UNAUDITED FINAMCIAL RESULTS FOR THE QUARTER Company Sacretary Place: Kolkata
L I S S SHDED 48 JUNE 2021
mail: info@pxil.co.in, CIN: F : ks
) (T in Milfon, excapt per share dala)
Trading Month July 2022 ey : : : GULSHAN POLYOLS LIMITED
N ——Maximam——Average SSATIAE AT | e S | | taater apes CIN: L24231UP2000PLC034918
Market | Segment |Price-rVotamel-Price— Price-TVotume| Total MUs Particulars 30 June 2022 | 31 March 2022 | 30 June 2021 Rege. O i K M., Jansath Reosd, Muzaftamagar - 251001, Ublar Pradesh
(/KWh) (MUs) |(Z/KWh) (MUs) |(Z/KWh] (MUS) (Unaudited) (Audited) | (Unaudited) GULSHAN  com. ofr. 681, Preet Vihar, Delhi - 110092, Ph.. 01149995200, Fax; 011-49899202
- : ] ! baite: www. gulshanindia.com, Email cagbgulshanindia com
[ TDAS[CONVENTIONAL 200 0.39( 1200 2.06| 5.347 1.03] 31.78 il : ; PTEEETS e fmanog FOLYOLS LIMITED e d '
~GREEN ZT9 00T 490 0. T4 449 005 U.T6 gl MCane PON-ORMANanS ke L R . . .
R— - SRS Vit SRS MY Y S W Mat profit before tax, exceptional iteme and Extract of Statement of Unaudited Financial Results
DAC 75 I3 T U0 E 57590 T U0 527 A share of loss of equity accounted investees 1,374.54 4,.283.04 TB5.54 for the Quarter ended June 30, 2022
TAM INTRADAY [10.40] 0.07[12.00(2.70 | 11.75[ 0.68 175 Met profit f {loss) after exceptional items, share i3 Lakia)
— GTAM of loss of equily accounted investees before tax 1 ATETS 4207 78 TrEaz ﬂum&r ended 'rHr ended
SOLAR DAC 1.9410.29) 4.37) 3.25( 3.48| 1.19] 11.91 Met profit  {loss) after tax, share of logs of Particulars jﬂ‘ F6.2022 | 31032022 30062021 | 31.03.2022
NOE\IEJ“:I_AR DAC 3.27 | 0.07112.00| 3.25] 714l 125 39.70 equity accounied investees 1,106:15 3.42%.20 752.39 .,l_ln;q.u.u“pdp {Audited) tu.muﬂpm._jj {Audited)
| Total comprehensive income for the periodfyear 1,363.26 188272 To4 57 1 | Total income from Operations 2706513 | 2033288 2389704 11.10,277.39
Paid-up Equity share capital 2 |'Net Prafitf (Loss) for the period (Bafore Tax, 1.363.69 1.614.48 351416 | 11 4T9ES
FORM A (Face value of ¥ 10 each) 2043 .61 Z 043 61 204361 Exceptional and | or Extracrdinany lbams)
PUEBLIC ANNOUNCEMENT Earnings per share 3 | Met Profit! (Loss) for the period Before Tax 1,363,860 161448 351418 | 1147085
{Urckr Ragedation §.of the Insphency and Bamnpecy Beard of Ingia (After Exceptional and / or Extraordinary tems)
finsakgniy Fesoiulian Process for Corporats Fersons) Soguisions, 5016) {of 10 each) : not annualised annualised not annualised : : : {
FOR THE ATTENTION OF THE CREDITORS OF (a) Basic &AL o BE 176 4 | Mat Profitf (Loss) for the period After Tax 101863 116682 261622 | 852489
M/5 SRI SDEV NATURAL RESOURCES INDIA PRIVATE LIMITED ' ' ; (After Exceptional and / or Extraordinary items)
= RELEVANT PARTICULARS (b) Diluted 5.44 16.84 3.75 5 | Total Comprahensive Incorme Tor e pariod 107584 1.185.27 2.616.22 Fa ) B
1 AL o St Sl SOEV NATLIRAL RESOURCES INDIA 2. EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER fCoripnzing PRGEL! (Lo} e tia s ey o)
| PRNATE LIMITED g i and other Comprehensive Incame (ARar Tax)]
2. | Dabi of Incorporation of conporme detaor | 07,01 2046 1 ENDED 20 JUNE 2022 { T in Million)

| Pty Greer whieh corparale debior & | Aol - G
noopamaind [ registered

P — Yearended Quarier eniled 6 | Pakd-up equity sharg capital (Face Valoe of Re 1= each) 21875 519,75 495 59 _ S19.¥5

4. | Corpoeale kierity Mo | Umited Uabiity | (ACE0BMP2018FTCOM4TES Particulars 30 June 2022 31 March 2022 30 June 2024 7 | Reserves Excluding Revaluation Reserve | 53018.23
= iﬁ?mmrgm ofice ad TEWC100, Schame Mo Betind Wed Mova Sentra {Unaudited) {Audited) -ﬂ-Lh'nau-cI |:Ep_ 8 Ea"'”i;’?f“{;ipﬁﬁ;ﬁf?;”:'}”;ﬁ;“g Dﬁ;“':]i”“&d
O FALHITLS I LT IT1aAT m
s N e et O ¥ e | T T Aot o P T — Total income fram oparations 7.000.73 95 183 BB 541835 [FF.:EGE Vallie of Re 1each) !
| Bl ot o s ey - Net profitf{loss) before tax and exceptional items 654,56 2,054.99 (56.31) Biasic 1.06 2.24 5.28 16.40
reschiton procass | g Met profit{loss) after exceptional items but Diluted 1.96 224 528 16.40
&8, | Mame and registation number of the ki, Mighaet Agramal hefore fax Bhd RS 205 B (56.31) Neiias
rechvency professonal actig a5 e IBESPADO TP PO2TOOVIR0-AE21 13283 N P o 160 495 & 133 o : :
mwmalu e - TEt Rrey m:] b perru-d;yfarr' .:3 4:; ;:3 1 ggf ?13 l5g EEJ 1 The above Unaudited financial results have been reviewed and recommended by the Audit committes and
H professianal :mam:;ll«mmﬂum ﬁu;;r ﬁ; Hmpn'ﬂf'gn;“ﬂ Ring e -_E’.'[.‘?_FETEE-.E.:@.”E_". ICCE 101 T ’:'E”"-" b B L 2 R B —l ot ( 2 approved by the Board of Dévectors in their respective mestings: hedd on August 9, 2022, These Results have
ke Aoeilto e The:above is an extract of the detailed format of Una-.ldited Financial Results for the quarter ended 30 June gl':l'_” *‘;‘t‘je“*e‘:lt;_'-;"l"'ﬂ;md R;“"_" by t'ﬁgt”mgﬁt”dz%?ﬁ“ﬁwmi uncer 219”'3:‘3” 32 ‘:‘f;ﬁ SdEB'_':'_-iE'ﬁ“E
TTRA O g 2 I = : i & i " H i=ti F i i HGEEIDS @ F5 Lirg mEguirame 2L n. d B dve Bx =Rel 30 Unrmoaified Qo an
1n.§ G e ooy ey 1 R T m""‘“‘fﬂgﬂ_ﬂ'ﬁl Ciop. Mo Pl EDEE_._ fled with the E.:tm_:r: Excha rlnges_unl:l?f FHv.E!;,:L-Iatlc:mu 33 of the SEBI (Lisfing Obligaticns ar'!f:i Disclosure i gr::.resa:d S 9 4 ¥ P
comespondence wih the inteim resck@on | Senvice, Maer Gieen Valy Aparments: Karadia Requirements) Regulations, 2015, The full format of the quarerdy financial resulis are available on the
ferszsicinal R, Icone - 452076, websitas of Stock Exchangels) al www.bseindia.com, www.nseindia.com and on the website of the 2 The above s an exiract of the detailed format of Financial Resuls filed with the Stock Exchanges under Reguiation
& 1o - ’ r
T T rIe! | ﬁ?}éﬁgﬂﬁm@méﬁﬂm = Company viz., www.narayanahealth.org 33 of the SEB! {Listing Obligations and Discloswre Requiremeants) Regulations, 2015, The full farmiat of the abowve
| o S iorission of dams o [ . : 7 ; 2 st :
11 il :frrr-rgﬁmmHmunhﬁ:L' BSE Website: haglidiacom :,.I»:;;if:-.l HEEL:EE;i:I;?EED";{:E::Z on E;lﬁﬁ;?:cﬁbiﬂe. woerwigulshanindia.com and on the Stock Exchanges
O ... .. .| NSE Website - www.nseindia.com : : : i : ; ) e )
| Clazsses of crechlons, if amy, urider clausa b Marne Lhe dassies) - Mol appicstile 3°F for the previo d h b di raz e nense b ka them corm il
e mbmttion mdwﬁmm. i sl il bioten ek e Company's website : www.narayanahealth.org For Narayana Hrudayalaya Limited w;?#f,fﬂer:i ﬁ;,_ll:'m e O I T e
ascerianed by e intedm sescison Peodessional, Si-, ' ;
- 1 - Placa: Bengalury Dr. Emmianuel Rupert On befialf of Board of Dirsclors
13,/ Hames of Insokesncy Professionalts ot Appiicabie ; i 5 o ; Faor Guishan Polyols Limited
| atlanifiad o 8o Be A Eedgead Data: DB-08-2022 Maznaging Director & Group CEO.
Rispresentative of wedions in @ class = . N
7 Diated: August 8, 2022 {Dr. Chandra Kumar Jain)
(Theee nernes tor each dRss)
e e - Plac: Dalki Chairman and Managing Director
(b Dzt of perhonized reprsentaies ripsweaw bl oo inenhometiosnioads
s LS &) wam o VIJAYA DIAGNOSTIC CENTRE LIMITED
Motice is hanebyy given Bl the Matanal Company Law Tribunal, Ifdone Banch bas ordaerned b g {Fﬂrmerllbr known as rﬁlfljay'a Dlagnﬂ clic Centre Private leﬁE{P:l
the commencameant ol 8 Corparata insshmancy ressution procass of the MYS SR SDEY ]‘m
NATURAL negmgcﬁ 'QEE' Fﬂ#ﬁﬁ IF.IH s:'s%}ﬂcﬁg'stﬁ g R CENTRE CIN: L85190TGZ002PLCO3S0TS S !.I!IBLEEE'ﬁﬂh !EmLICIIEEE
reiagr | ar : _ r .
I'-:fu;}'_calle.f]ﬂ-p-:.n 10 subemil thsr :Ia'rrnsv:lilh r.lr-::uh_:n or before 23082027 o the inIE\.rinT Heﬁd- D’”l‘:ﬂ: 3‘5‘15 '& 1?.: E“E[ﬂ “ﬂ- 19: H1ma}faE_r'iEigﬂr. Hj‘dﬂtabad-ﬁﬂﬂﬂﬂﬂ,Tﬂiaﬁgar‘ia. End"-ﬂ Registered Office: P{'I'i.'tEﬂl'l. Park - SEZ. Block -02. 4th Ftﬂﬂl'l
reeciution prefeasicnal at the address manticned sgains! entry No. 10, Corporate Office: No.6-3-883/F, FPA Building, Near Rajiv Gandhi Statute Lane . 9 ; : : T 2
Tna fnancial craditors shall Submit thair ciaimawah proof by alectronie maans only, All other : i . . B Wing, Survey No. 51 to 64/4, Outer Ring Road, Bellandur Village,
crocitoes may submil she claims with procd in peesan, by post or by elactronic misans. .ﬁuljjﬂEEﬂt i) T'l]I:I&I ELI-"{II-TIQ, Hfﬂﬂrﬂﬂﬂd'ﬁﬂ'ﬂﬂ*ﬂz, TE'E.:I’IQEHE.. India. Phone: 040-23420422, ;
A financial crediter bekanging bo a tlass, s keled against B entry Mo, 12, shall indicats il Websiti: et e T e s Varthur Hobli, Bangalore — 560 103 Phone: +81 80 3745 1377
d'n:u!{:a of aulrﬁnﬁﬂ rapraseﬂtabﬁ_#ﬂrr armong 1 _1h;.;reé:jrﬁ-alwan[;y pr::_:f;aslnnia!s i":s.}a-uj B WWW.W]E}I'E. |ﬂg|'|[|5 C.COom, Emade |r@'hr|]3.'!i'ﬂ. fﬂgﬂﬂﬂ 1C. 1 Email! mf-;:@subex.m Website: wavwsubex. com
scrdins] pntng Moo 3 o acl as suthorigisd réprasaniatng o class [specihy class] in Form & o
i | Extract of Unaudited Consolidated Financial Results for the quarter endaﬂﬂ]duﬂe 2022 Extract of the Statement of Unaudited Consolidated
EJ.ItImIEEIDI'IEI”E"EEI:lrl'l1IE|E“-EII:|IF!;',Dr':-ﬂfE-:l‘lD-:1I5rgEha|!B.I1H.CIWFG|lIBE. iRs. in Lakhs excapl as staled) F_ S I R I‘I f th t ndgd J e 3[] 2“22
Date: [2.06 2052 MAr. Miseant Agraval 3 months ended | Year ended Corresponding inancia ESUNLS Tor e l:lllﬂf Er e un i
Place: Indora gk esulunbeaesiondl R 30 June 2022 | 31 March 2022 | 3 months ended (Rs. In lakhs except for per share data)
Ne. Particulars (Unaudited) |  (Audited) 3';::3; EEﬂE;“ 5. Partioi g Quarter ended | Year ended | Quarter ended
: - No. June 30, 2022 (March 31, 2022| June 30, 2021
I
Q‘F.“.‘“‘ i MANORAMA INDUSTRIES LIMITED 1 | Total !nc.nr_ne_rmm D_peratluns inet) I 10,436.21 46,236 .99 'IE.EEI_E.EE} T [Revenus from operations 596 oLV 2060
CIM: LIS 142MH005PLC 243687 2 |Met Profit for the period before Tax and Exceptional tems # 2.a72.15 14,738.43 4,421.60 : _ : ' '
Registered office: Office No. 403, 4th Floor, Midas, Sahar Plaza, Andheri Kuria | |3 |Net Profit for the period before Tax and after Exceptional ftems # | 2,372.15 | 14.736.43 | 4.421.60 E ”E"fmﬁ” {Loss) far the period (before Tax, Exceptional
o AR AUNGREA MM i 6 AN . 3 [Wet Profit for the period after Tax and alter Exceglional fems # | 175670 | 1106676 | 333261 sk o, ENUER BNy fhame) H i 2a
v T Wﬂ:mn‘\t‘wd’:m':n -'n_a- S ERTARGrSe 5 | Total comprehensive income for the period # 1,760.47 11,087 .42 433048 3 |Net F"n:.:-ﬁin {Lss) tor e pard h'?rwﬂ Rloiahar
oS V- - GIRE O - - - Exceptional and/or Extraordinary items#) 47 3,369 2,008
G |Paid-up equity share capital {Face value of Ba. 1 each) 1,020.31 1.018.66 1.019.66 : ! '
STATEMENT OF UMAUDITED FINANCIAL RESULTS FOR THE QUARTER P 4 |Net Profit/ {Loss) for the period after tax (after Exceptional
ENDED 30TH JUNE, 2022 R T |Other equity (excluding revaluation reserve) as per audited 45 802,27 35,447 .45 26,979.59 it Eidras rdiriar:u i ] 554 2099 1348
niLa 3 E".“-E-# i ¥
Particulars STANDALOMNE ] Eﬁﬁg:fﬁﬁ;gﬂ:ﬁ;ﬁ A W Fis. 1 ) (i ' 5 |Tatal Comprehensive Income for the perod [Comprising
i Il : : Profit/ (Loss) for the period (affer tax) and Other
% | 30.06.2022[31.03.2022] 30.06.2021| 31.03.2022 annualized Tor quartar and year ended) Comprehensive Income {after tax)] 438 2902 1 405
| ey Unaudited| Audited Unaudited]  Audited - Basic {in Rs.) 1.71 1076 509 : BRI : ; ]
| 1] Tatat income from Operations __i_s_ 278 | TOI675| B2614 [JRTIE0F - Diluted tin s | o i 8 o § |Paid-Up Equity Share Capilal (face value of Rs. 5 each) 28,100 28,100 28.100
| 2| et Proft{Lass) for the period/ | - * e : ' s T |Reserves (excluding Revaluation Reserve) as shown in the
paar (before Tax, Excaptona # Before Non-controling inlerest Audited Balance Sheet of the year, & 28 267 a“
.ar-l.mc'!:xﬁ-:rd-n-a-", iterms) g57 I Bag.64 ) TSR0 | 336140 MNotes: 5 {Eami Per Sh FRs. 5 each | il d '
{3 | Nl Profit|Loss ) for the period | ' 1. Key numbers of the standalong financial resulfts are as under: Iarnmgs ’ &Ie.m s. 5i-each ) {for coniinuing an
| ymar betore tax (after : : discontinued operations)
Enceptonai and/or |3 months ended | Year Correspondin it ;
| xraordnary tams) ]| emni| o | s | 1K —— R | o ket | s e ek o o
-1. "-.p:l Pr _.f L. l._-'l t.'il'r_lr | [Hlfna;h | | o, E[I Jun! 021 - _' - H - - - : ; x
i § ml-w tax (aftor E scagliondl s R i i (Unaudited) (Audibed} {Audited) Additional information on the Standalone financial results is as follows:-
s isen o o s e . i b . - 5l uarter ended | Year ended | Quarter ended
5] Tomicomprehenaiveincome | | | ' 1_|Total Income from Operations (net) 1020077 | 4508785 | 1193310 § |- iadiraarl June 30, 2022 | arch 3, 2022| dune 30, 201
| foe the period/year (comprsing | 2 |Profit for the period before tax (PET) | 23443 14,438.08 428997 : _ - ' ! !
w;::::m:_.r:v::; poriod 3 |Profit for the period after tax (PAT) I 179071 T0EI0AT 5 037 f9 1 |Revenue from operations (exclusive of share of profit from
L L - X alis b o c S Sk =P AP . . .
| comprehansiveincomo faflertax) | 676.72 |  676.30| 83657 | 241380 4 |Total Comprehensive Income 1,795.48 1082957 3.225 78 LLF's belore exceptional items and other income) 7243 6,836 1,569
&h rai _ ; : d Profit ! far ' Tax, Excaptional
B E;‘f::ﬂ:, fﬁ?” JLM vieies | visteel 111278 | 119188 2. The above financial results for the Ouarter ended 30 June 2022 were reviewed by the the audit commiltee and : ;]:-}iﬂnrDE::h{aﬁ;ﬁa; iiha pre!!]n-:n:l bl pliona 107 447 359
(71 mﬂ‘.mmm,ﬁ e ] —— approved by the Board of Directors intheir respactive maetings held on 09 August 2022 3 Net Profit/ {Loss) for the period before tax (atte '
. : : - s5) for the pen ore tax r
:LWE"LE‘;:ZE“S;;:’;‘:M 4. The above is an extract of the detailed format of quarter and year end financial resuits filed with the stock exchange Excentional andior ExTracE‘::Iin ftems) 4407 447 269
oL ' 25,633, 64 under Regulation 33 of the SEBI LODR Regulations, 2015, The full format of quarter and year end financial resuits are P ' ; oy _ _ :
8l Eaming Per Sham : available on the stock exchange websites (www.nseindia.com and www.bseindia.com) and the Company's wabiste 4 |Net IF’mﬁt / {Lns_s] fﬂrlﬁhe period after tax (affer Exceplional _
R s o $hiaibiharel (www.vijayadiagnostic.com). andlar EIh‘EDI‘dII‘Ia.r}' itamsH) | B 4 447 263
Basa: 568 587 4.0 2076 for and on behalf of the Board of Directors of 5. |Total Comprehensive Income for the period [Comprising
Dbyt 568 | 587 &A1 078 Vijaya Diagnostic Centre Limited Profit / {Loss) for the period (after tax) and Other
H-ul?.t ) — {(Formerly known as Vijaya Diagnostic Centre Private Limited') Comprehensive Income (afier tax)] 45 -450 269
L The . =t of the detailed format of Unaudited F l s T x : : , : ;
';e ﬂaf:::_fr :ﬂiﬂﬁ?ﬁﬁﬁ riaawi’ti?iémﬂaei;ingé?uﬁir F:e:ﬁ.:q sdf Mote: &) The above is an extract of the detailed format of the Quartery Annual Financial Results filed with
_:EE :;l:r:a' SEBI| :_{:l_;tng a_:-;l__:l::rth?r D-sclnmlrebimu;Lem?ent?Etag:latiuni. hEEI: 5. Place: Hyderabad Dr. 5. Sgﬁﬁ:‘;ﬂa:rﬁ:: the Stock Exchanges under Regulation 33 of the SEB| (Listing Obligations and Disclosure Reguirements)
i Tl borTral od the Said e SUIs ore avadia Dee Oon e sinc ®CNang e Wi DER: r . . . . :
i W DTS, COM 31 W N o E.,.,ﬁmhﬂ;umwnﬁ wabikile 3l Date: 09 August 2022 DIN Nutrber 00108509 Regulations, 2015. The full format of the Quarterly'Annual Financial Results are available on the Steck
s imanoramagous. o0 ninvestons-company-announcements - Exchange websites where the secunities of the Company are listed and are also posted on the Company's
2 Theabrmmsults have beenreviewad by the Audit Committee and aproved by the website waw, subex.com,
Board of Direclors al thair respecti viting hadd & st 03, 2022 The x y . y i . y
emrap iw s ,T,h;w ﬁ;"r,m,ﬁ'ﬁj :.\Fr::;.;r H"war'w ot ;E;::s aid reRulhs ;,,.,3 b} # - Exceplional and/or Exiracrdinary items adjusted in the Statement of Profit and Loss in accordance with
Pemve b sused 0 L imited Review Report. Ind AS Rules [ AS Rules, whichaver is applicable. By order of the Board
For and on behalf of the Board of Direclors Y e
Manorama indusbries Limited . =
. i Sd/- _ Vinod Kumar Padmanabhan
Place : Rapur M. Vinits Sarat Flace : Bengaluru Managing Director & CEO
Date -09.08.2022 Chalrperson and Managing Director Date : August 08, 2022 DIN: 06563872

}'@ . . @ . . @ . . '@ . . Ahmedabad
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MPORTAN Ty cnoecocsne | | SELAN  SELAN EXPLORATION TECHNOLOGYITD.  SELAN INDUSTRIAL & PRUDENTIAL INVESTMENT CO. LTD.
Whilst care is taken prior to L1 . ) CIN: L74899DL1985PLC021445 C[M- LESQQGWE1E13PLG2134EE,
e ‘(’)fssi";‘)‘f(;’;”\;jr’i‘fg TR IR S ORI COiaess. Regd. Office: J-47/1, Shyam Vihar, Dindarpur, Najafgarh, New Delhi-110 043 ed Of |
itspy;:ontent: The Indian CIN : L74210DL1971PLCO0ST4Z E-mail: investors@selanoil.com; Tele Fax No.: 0124- 4200326 L 0
. . . -
Express (P) Limited cannot be Tel ; +91-11-2641-1931 / 2641-5961 Website: www.selanoil.com : = S 0-a le :
5. = = . . . v i_'. F— 1 ] al |!“ . .!.__:.. E ol . -
held responsible for such Email ﬂ:ﬁ;lmblﬂ;ﬁr:‘ri;{::m Extract of Unaudited Financial Results for the quarter ended June 30, 2022 Email: r:r.::nta::tugmdustrm!prudentml com, Website: www.industrialprudential.com
contents, nor for any loss or ' 7 (Rs. in Lakhs) 1
damage incurred s a result of RESULT OF E-VOTING AT THE 106TH ANNUAL GENERAL MEETING (AGM)
transactions with companies, This is to inform that a Board meeting Quarter Ended[Quarter Endeq Year Ended |~ Year Ended MNotice is hereby given that pursuant to the provisions of section 108 and 109 of the Companses Act, 2013 and Rule 20, 21(2) of the
associations or individuals is scheduled 1o be held on 13 August PARTICULARS June 30, 2022 | Mar 31, 2022} June 30, 2021 Mar 31, 2022 Companies (Management and Administration) Rules 2014, Listing Regulations MCA/SEBI circulars and other applicable
advertising in its newspapers 2022 at the corporate office of the (Unaudited) (Audited) | (Unaudited) (Audited) provisions if any, the Company had conducted e-vating for the AGM held on Friday, Sth August 2022, at 3PM, through Video
or Publications. We therefore F—trmi:'_aﬁl}' lo Eiﬁr‘t?lde L and approve tl‘rg ~TTotal TAcome from Operations (net) 30T 7337 676 773T Conferencing through WebEx and InstaMeet platform for passing the following resolutions
inancial results for the quarter ende ' ' ' ' L " - :
ﬁgﬁgwr?’\eerclzzss;?st i;gz?r?;: 20 June 2022 Please ;:IH.I-I:E niote that 2. Net Profit / (Loss) from ordinary activities 908 302 167 993 Based on the Scrutinizer's Report dalsd 6th August. 2022, the result of e-voling/poll is as under:
before sending any monies or the trading window will remain closed after tax Sr, Particulars of resolution Total no. of| No. of shares and No. of shares and
entering into any agreements for the concemned persons uplo 15 3. Net Profit / (Loss) for the period after tax 908 302 167 993 No. votes cast | % of total votes cast % of total votes
with advertisers or otherwise August 2022. (after Extraordinary items) in favour cast in against
acting on an advertisement in Fer Technafab hﬂfﬂﬂh&"ﬁﬁ 7 Total Comprehensive Thcome (after tax) 910 303 68 997 No.of | No.of % of No.of | % of
}
any manner whatsoever. Eﬂ;ﬂ,ﬂf nﬁ'ﬁ Company Sufcre:g., 5 Equity Share Capital (face value Rs. 107-) 1,520 1,520 1,520 1,520 Shares | Shares votes | Shares | votes
6. Reserves (excluding Revaluation ReServes as = = = 31,353 ‘:'m g{t:‘t:ﬁ'::glffg:amr_‘; argdugﬂu'}s‘;"gﬁ NAS408 | 1145408 100 0 0
. shown in the Balance Sheet of previous year HARIE) S P e
The Kerala Minerals and Metals Ltd. : ’ vear) and Directors thereon for the financial year ended
B rARAL i Gee. of Keverda Undertaking) | 7. Earnings Per Share (before & after March 31, 2022
EEREEEET 140 150 0001 150 1400}, OHRAS 18001 & 54 S0 Certified Congamy) Bl extraordinary items) of Rs. 10/- each ; -
SANKARAMANGALAM, CHAVARA-681 583, KOLLAM, KERALA INDIA, S 1.5 Basic : 597 1.99 1.09 6.53 Declasation of dhicend 1145408 | 1145408
Phane  +91476-2631215 to 2053217, Fax  +91-0476- 2680101, 2686721 Diluted : 5.97 1.99 1.09 6.53 Appointment of a Director in place of Ms. Devina | 1145400 | 1145400
Competitive Tenders are invited for following. For more details please visit Notes— E“ETUF' ':D”"! I:.IE-EE“I 620), who refires by rotation
the E-Tendering Portal https://etenders.kerala.govin or www.kmml.com o ) ) ) i ) and being eligibée offers herself for re-appointment
oy Tende-r o Ta The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under - -
1 |2022_KMML_502239 1| For fabrication and supply of Filter head for Bag Filter Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the ippmmﬂgé':js %;ﬂg‘éﬁa"‘bﬁmmmd
2 2022 KMML_502241 1| For the supply of Plate Inconnel Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and .ﬂ.ﬁsi::ujr D'nihe-l:um.p-&n}' i E:Ip?;asricr;ﬂf five '_l.n.'—:a:l .
3 2022 KMML 501851 1| Forthe supply of PTFE PI[J-E' and FIT'-'"‘IEIS E— on the Company’s website : www.selanoil.com. e T S TN : A AT 45 400
4 |2022_KMML_501586_1| For the supply of KLPE insulated steel armoured. for SELAN EXPLORATION TECHNOLOGY LTD. Hm';';i ovg Dioch i P e a:E:. o =
Aluminum conductor cable - =
5 2077 KMML 501547 1) For the Supply' af H'!.I'd ru-i:,.'r_'lﬂne (1401 Suniti Kumar Bhat R&ﬁppﬂﬂhﬂﬁ'ﬂl D‘d. HF. F‘T'ElhIF HU}' {D‘lN ﬁ‘:ﬂmm& 1 ,‘*5,‘5'}9 11.45.4':'9‘
el Sl : : Place : New Delhi Managing Director a5 an Independent Direstor of the Company for
6 |(2022_KMML_501573_1 ] For the supp?:.rnFHSEMF of Alumintum Tri Hydrate ; www.selanoil.com ] ! ¥
Chavara 09082022 scl-DGM(NMIS)For Tha v iaras At Mo 1 Date : 08 August, 2022 [ www.seranol.com DIN : 08237399 the secand consecutive term of § years
7 2022 KMML_502004_1| For supply of 87 user license of Microsoft 365 Reappontment of Mr. Debanjan Mandal (DIN: 1145408 | 1145409
Business Standard (C5P) for annual renewal in 00469622} as an Independent Diractor of the
| - . The Kerala Minerals and Metals Ltd. Registered Office: <A Company for the second consecutive tarm of
ﬁ E:::;;?TTI?MD@L e m:ix'ﬁm:?mmpi_m_“" "“"“F'lu““;";f’""";"ﬁ::f"“’_' No. 258/A, Bommasandra Industrial Area, Anekal Taluk, NHMNarayana Health 3 years
i LRl Tl AL T LR D RS b R LR Bengaluru- 560 099 , Karnataka, India. T

Telephone: 080-7122 2222 | 2129 | 2802 R The above resolutions have been passed with requisite majority.
Email ; investorrelationsi@narayanahealth.org Naray’ana Hrudayala}ra leltEd For Industrial and Prudential Investment Co. Ltd.
Q PX! I—r www.narayanahealth.org Sdi.
r sformlng ower Viarkets

Power Exchange India Limited CIN:L285110KA2000PLCO27497

Sumer Plaza, Unit No.901,9th floor, Marol Maroshi Road, Andheri (East), Mumbai - 400 059, India| 1. EXTRACT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER

Tel: +91 22 40096667/87 Fax: +91 22 40096633/90 ENDED 30 JUNE 2022.
Email: info@pxil.co.in, CIN:U74900MH2008PLC179152

Trading Month July 2022

Ayan Datta Date: 08/08/2022
Company Secretary Place: Kolkata

{ ¥ in Million, except per share dats)
Year ended Quarter endead

Quarter ended

fe’ GULSHAN POLYOLS LIMITED

——NraxiT— CIN: L24231UP2000PLCO34918
Market | Segment mmmm—mm Total MUs Particulars 30 June 2022 | 31 March 2022 | 30 June 2021 Regd. OF.: 9th I.M.. Jansath Road, Muzaffamagar - 251001, Uttar Pradesh
(2/KWh) (MUs) |(Z/KWh) (MUs) |(z/KWh) (MUs) (Unaudited) | (Audited) (Unaudited) GULSHAN  com.oit: G-81, Proat Vinar, el 110082, Ph: 07149998200, Faac: 01141909202
TDAS [CONVENTIONAL 2.00 | 0.39[12.00] 2.06[ 5.34| 1.03[ 31.78 Total' : g 10.434.28 AT aEE s S HBL T POLYOLS LIMITED wabsile: www.guishanindia.com, Email: csiigulshanindia.com
GREEN ZT9 [ 00T 4901 074 449 005 U.T6 N IO IO R alions ks el o0, . 3 .
—- _ R e Miy? S N Net profit before tax, exceptional items and Extract of Statement of Unaudited Financial Resuits
AT 5T T 0T 5T T 59T U0 52T a share of loss of equity accounted investees 1,374 .54 4,383.04 785.54 for the Quarter ended June 30, 2022 .
TAM . - (Fs. in Lakhs)
INTRADAY [10.40] 0.0/[12.00| 2./0 | 11.7/5] 0.68 1,75 Met profit / {loss) after exceptional items, share
T GTAM | of loss of equity accounted investees before tax 1.372.73 4,297.78 Tr1iz2 Quarter ended | Year ended
SOLAR DAC 1.94 | 0.29| 4.37| 3.25| 3.48| 1.19] 11.91 LAY —————— Particulars | 30.06.2022 | 31.03.2022 | 30.06.2021 | 31.03.2022
aquity accounted investes 1,106 1 342120 TE2.39 [ di ited
NoﬁTs‘:)MLAR DAC 3.27 | 0.07|12.00| 3.22| 7.14| 1.28] 39.70 Uiy g nvesteas . e | "U"?‘”j'“'d]' LTI ‘U”?‘"d'te'd* it iiadd
Total comprehensive income for the period/year 1,363.26 3.682.72 794.57 1 | Total income from Operations | 2708513 | 29.332.88 | 23897.01|1.10,277.39
Paid-up Equity share capital 2 | Met Profit! {Lmﬁ] for the period (Bafora Tax, 1,363.69 1 614 P 351418 1147985
FORM A (Face value of T 10 each) 204361 2043 .61 F043.61 _Emphanel and /or Extraordinary Itams) _ _ _ _
PUBLIC ANNOUNCEMENT Earnings per share 3 | Met Profit/ (Loss) for the period Before Tax 136369 151448 | 351416 1147065
peabacies Rl SelVE ol i fsolekicy BT ERHRIUptef Famt ol g {After Exceptional and / or Extracrdinary ems)
Hnsplvency Resolution Process Tor Comorsta Pemsons) Segulaions: 2076) “}f F10 Ea[:h] . not annualized annualized not annuslised ! | | | | |
FOR THE ATTENTION OF THE CREDITORS OF (a) Basic 5 45 16.85 975 4 | Net Profit/ {Loss) for the period After Tax 101863 116682 | 261622 B52489
M/S SRI SDEV NATURAL RESOURCES INDIA PRIVATE LIMITED _ ' ' ) (After Exceptional and ( or Extraordinary ltems) |- _ i _ _
| RELEVANT pg,ﬁﬂ.:l_l_!__,p.ng . | (b) Diluted 5,44 16.84 375 5 | Total Comprahensive Income for the periad 10159494 1,185.27 281622 8.530.73
T | e L e oy e FESOLRCES MDA 2. EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER [Gomprising Prafit £ (Lossylcr the perod (Aher Tax)

and other Comprehensive Income i.ﬁ.l‘t&r T&:{}]

2. | Dt of ncorporation of oofporae debior | 01012008 ENDED 30 JUNE 2022.

[ =i Milliar)

3. ;ﬁnrﬂ:ﬂmurﬂﬁwﬁmhwﬁaa debtor i | Boll - Gealkor Quarter-ended Yaar ended I T .E .Fﬂld up equll}' ahare -:.-apﬂal I:FF.IﬁEl ".I'alue of Ra 1/- E-.ar:h:l YD TH _ 51'?:].?5 . d95.§ﬁ . 515-?,.5
NooporeRa
4, | Comporate Hentiry Mo, Timied Uabiey | LNIRMSAVPEEPTCSARE Parliculars 30 June 2022 31 March 2022 30 June 2021 7 | Reserves Exclumng Fevaluation R&ser-.f& 83.019.23
| Icerrification Mo of comonmie detrior : o+ : [ S S ; T [ | [ [ : ]
5, | Acidreess of the regstered ofie and T EWETI ek o 94 Bafind Wedi Mova Cerirs | (Unaudited) (Audited) | (Unaudited) L EE‘:';?;‘ EEE;E?;;E;“; If““é"]”'“grd‘?:ﬁ D'Iﬁt:“”‘;"ueﬂ
_'t-r'n':\‘:'m] o ]c:-[::u';ju.t'aﬂ.:g-:_i&u-::-r B |"75-c::'.l.|r-." Irrl-l,:n Wﬂ-ﬁ-ﬁﬂﬂ“ o = ? Peratan & BT Exiraondmany ms
&, | sthwancy mﬂ;:::'mm dale in respect | uﬁﬁﬂm {Crder upioaded on Honbie NGLT Total ivcome from operations FO0.73 25,183.66 541935 {Face Vaiuve of Re 1/-each)
- gﬁmﬂm TS | ;ﬁ:‘m;;;z’;ﬂﬂ 062022 . MNet prnﬁtu:ilnss] before tax a.rui ence ptional items 65456 2,054.99 {56.31) Basic 1.96 2 794 5.28 16.40
| reanidion procecs - | Met profitifloss) after exceptional items but | Diluted 1 GE 254 g 7R 16.40
8 W:am pmmmmmmmmmu—;m &mﬂ%mm1 15283 befora tei Bahon i kA1) Motes: o - - .
rechency as in ! / ! ; : i .
m"m“ﬁ“’ﬂ: T ST—— - :.'Je': PECA{iaRe} {-::_n.rmr;-‘.- perim?%' : 42?'53 1'335'{}]? Ezﬁﬁg} 1 The above Unaudited financial results have been reviewed and recommended by the Audit committee and
'E"'“»’J*FH 4!-‘5‘-"3"% it The above is an extract of the detailed format of Unaudited Financial Results for the quarter ended 30 June E?h'fl-‘_"' St'-_ibl'?':mn'z Tg_l—l':";]"t:d H:*"“"_‘ by thﬁﬁ?ﬂ;‘mﬂr';tj"'md';%?ﬁﬂs ij:ll_'-'l;mi under Rﬂ‘ﬂu'ﬂ;lﬁﬂ 33 af t.:|h'$ EE*SEB[U_-IETI ng
T | Sl ik RN RN o 2022, filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure HIFMONS ANG LISCHSUNG - Requirsmams-eguialion; <1 an ¥ Nave GRpressed an uInmoaines opinaR on
Acicineesss and e i b b used § IR P X : : :
1'1'%&.;%;”@? ot iﬂpﬁgﬂﬂﬁw mﬁ ;;E:T Requirements) Regulations, 2015, The full format of the quarterly financial results are available on the the amresa.n:l Results . P . _
professional Road, Indon — 45208, websites of Stock Exchange(s) at www.bselindia.com, www.nseindia.com and on the wabsite of the 2 The above is an exiract of the detailed format of Financial Results filed with the Stock Exchanges under Regulation
R R B . %%E“Wﬂm?mm I Company viz., www.narayanahealth.org :;3 of the SEBI {Listing Cbb:!ga!:c'ns and Disclosure Requuremerﬂa] iﬁﬁgu!atipnﬁ. 2015, The full fﬂH'I'IEI:;: of m: al:me:
g et At o uifoad of e B order on Hobea NGLT BSE Wabsaite: www.bseindia.com Wl;;;ﬁéﬂlﬁﬁ:lﬂ; ?;?aiﬂ!la;nfﬂ E;;-EEZ;?;?;:ﬁmml www guishanindia.com and on the Stack Exchanges
i | webiske) NSE Website : www.nseindia.com ; : : ; L
| Classes of creditors, # ary, undar causa [b) | Mame the clags{es; - MOt appicabie as per e 3 Figures for the previcus pericd have been regrouped/ rearanged wherever necessary to make them comparable
11=~:-‘ama-:ﬁ:n 8] of section 21, inforTiation avallatie with irsanm resclution Company’s website : waw.narayanahealth.org For Narayana Hrudayalaya Limited wiiﬁh PR gf:a. pe oty ged ! P
g i Lol On behalf of Board of Directors
| professional | : 2 |
13, | Bearmes of nschency Professionals Mt Appdicaible Place. Bengaluru Dr. Emmanuel Rupert ForGuishan Polyols Limited

liclarified 1o acd a5 Authoried Date: 08-08-2022 Managing Director & Group CEO

Represaniaive of cradiors in a class

(Thiree names for sach cass) Dated: August 3, 2022 ({Dr. Chandra Kumar Jain)
14, | 1) Refewart Formrs and. | vardin: Place: Delhi Chairman and Managing Director
{ [ ey of althorzed represaniatives Fittpec)fevaen b gosdindanhomedownicads B
Miotics is heraby given that the Mationat Comgpany Law Tribunal, Indore Bench has crdarad Farmerly known as Viiava Diagnostic Centre Private Limited'
T T e T pr g o e Wl SIS CENTRE e TG A mirh } SUBEX LIMITED
ey Calid upoin  aLlbi ek claima with Broaf on o Before 22,0820 t the interm Regd. Office: 3-6-16 & 17, Street No. 19, Himayatnagar, Hyderabad-500029,Telangana, India. ; (AN: LESTTOIAISSMELCO 10003)
resolution professional ab the address menfioned against entry Mo, 10, Gorporate Office: No.6-3-883/F FPA Building, Near Rajlv Gandhi Statute Lane Registered Office: Pritech Park - SEZ, Block -09, 4th Floor,
The Enancial creditors shall subenil their claims with groal by @lecironic means only, A other : e ; d : B Wing, Survey No. 51 to 64/4, Outer Ring Road, Bellandur Village.
cralitors may submit the claims with froaf in parson, by post or by electronic means, Adjacent to Topaz Building, Hyderabad-500082, Telangana, India. Phone: 040-23420422 ;
A dinancial creditor belonging to a class, as listed agamst the entry Mo, 12, shellindicate B3 T q : i He: i i PR Varthur Hobli, Bangalore — 560 103 Phone: +81 B0 3745 1377
iyokoo pf P Fopas e G iy e the YRR InSONENY: [iniEasanals Bta Website: www.vijayadiagnostic.com, Email: ir@vijayadiagnostic.in Email: info@subex.com  Website: www.subex.com
egainst endny Mo, 13 to act &8 authonsed rapresantabive of the ciasa jspecity cless] in Form : : 2 : . i
g,.rlmmssmnmi:eﬁa or misheading prnnrau*rzlam shall altract penalties. maﬂt I]t unaudﬁﬂ[l Eunsmldam Fma“{nm Hﬂmm Im thE q““m' EndEﬂ H[HHI;H?: E:EI'IEE- E_I:I:EE[.II as STEIEIj] Extra [:t uf thﬂ S'IEItHITIEI'It “i u"ﬂ“dltﬂd cuﬂsuhdatﬂd
Piace: Indare IEELL?,EE?'-.”&%F?E%DH T § 30 June 2022 | 31 March 2022 | 3 months ended (Rs. In lakhs except for per share data)
' i Particulars (Unaudited) |  (Audited) |39 Jute 2021 sy Gt Quarter ended | Year ended | Quarter ended
ERE; 04362 17 7ER No. June 30, 2022 March 31, 2022 | June 30, 2021
@0 MANORAMA INDUSTRIES LIMITED 1 [Totalincome rom Operationsfnet) =~ 1043621 | 4529699 | 16,2680 R T i e
e —— CIN: L15142MH2005PLC 243687 2 | MNet Profit for the I:'EI'i':llj before Tax and EJ".EEI]“DI'IE' itams # 23?215 14?3&43 442!5{} g per 3 : ! ! !
Registered office: Office Mo. 403, 4th Fioor, Midas, Sahar Plaza, Andheri Kuria 3 | Net Profit for the period before Tax and after Exceptional fiems # | 2,372.15 | 1473843 | 447160 2 N&élFmgtf [Lnsls} for Ith:e zzrmd {before Tax, Exceptional e i _—
o Road, Andheri East ”““E' F;"hr $ 400059 4 | Net Profit for the period after Tax and after Exceptional items # 1,755.70 11,066.76 3.332 61 and ;r mfraurmna}ry items#) : :
[ = I WL Manoramagnodus oo in all X C MaMmIy3m TOLED 0 8N, [t
Tele Ffm:"n. 09299679960 s 5 |Total comprehensive income for the period # 1,760.47 11,087 .42 3,330.48 3 [Net “_’ﬂt (Loss] for the Dﬂfiﬂd !J?EDI'E tax (after
P = e Exceptional and/or Extraordinary items#) 47 3,369 2,008
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & [Paid-up equn'_n.r share capital (Farzﬂ value of Re. 1 each) 102031 1.019.66 1.019.66 4 |Net Profit/ (L or the period after tax (afier Excedtional
ENDED 30TH JUNE, 2022 R 7 | Dther equity (excluding revaluation reserve) as per audited 4580227 35,447 45 26,979.58 a: d'n!rDElxir;ﬁDrtEi?ﬁ}af;itemg;; after fax {after-Sxcepiiona 554 2099 1348
i La I
. B balance sheet of previous yea : i y ;
Particulars STANDALONE n .1:" e el 5 [Total Comprehensive Income for the period [Comprising
; Quarter Ended Near Ended 8 |Earnings per equity share (Face value of Rs. 1 each) (non Profit / {Loss} for the period (after tax) and Other
5 30.06.2022|31.03:2022]_30.06.2021| 31.03.2022 annualized for quarter and year ended) Comprehensive Income {after tax)] 538 2,302 1,495
Ng __ [Unaudited] Audited] Unaudited] Audited - Basic (in Rs.) 1.71 10,76 3.23 : ; :
[ Fotal income rom Oxerations | 736278 | 7916 75| 62614 | 2873603 - Dilsted (in Rs) 170 10.60 293 6 |Paid-Up Equity Share Capital {face value of Rs. 5 each) 28,100 28,100 28,100
2| Net Profit/{Loss) for the period | — ; : - 7 |Reserves (excluding Revaluation Reserve} as shown in the
ﬁmgn:m Tf.f' Em:mﬂr].-d:- ][ | p— — H#tﬂefm Non-controlling interest Audited Balance Sheet of the year. - 28,267 -
L for Exiraordinary fems } : i otes: : ; g .
e Prokr(Loss)loc B paiidi) ! 1. Key numbers of the standalone financial results are as under: § [Eamings Per Share {af R, 5 each ) {or coninuing and
year betore tax (afer £y discontinued operafions)
Exceplional andiar 3 months ended Correspondin ic:
4| Net ProfitiLoss) for the period| No. (Unaudited) (Audited) 30 June 2021 — — - , : : - '
ﬁraﬂsrlax [adFtBrEli;Hﬂtn]:Jnal (TP [ [ — (Audited) Additonal information on the Standalone financial results is as follows:-
‘or Extracrdinary Hems) G 4 | : 4.5
s e = 1 |Total Income from Operations (et 10.200.77 4508793 | 1193310 :" Particlars E““";f] *’;I']’;: ’ "E:';i"‘;‘ﬂ"ﬂ 3““";;“;:;‘:
forlhw pasicdiyear (comprising | 2 | Profit for the period before tax (PBT) 7,334 43 14,438.08 428997 = ; ; k] AT s
st il 3 |Profit for the period after tax (PAT) 1720.71 1061047 | 3.227.69 1 |Revenue from operations (exclusive of share of profit from
comprefensveincome(sfiertax) | 67672 | 67530| 53657 | 241390 4 | Total Comprehensive Income 1.725.48 10,820.57 302578 LLF's before exceptional ftlems and ofher income) 7943 6,836 1,569
.| Equity Share Capital ' ; : . 2 |Net Profit / (Loss) for the period (before Tax, Exceptional
. . 2. The above financial results for the Quarter ended 30 June 2022 weare reviewed by the the audt committee and : :
(FacevaluaofT 10 aach) 1,191 98 1191881 1,11279 i, 194 .05 3 @
7| Fleserves jaxihuding Fevekmion : approved by the Board of Directors in their respective meetings held on 09 August 2022 2 ;“?'I;'r Erﬁ' Lnrdms;ry Itt:zs#}'n-d W Ll - 23
Eﬁmze En:-;ﬁ:;?;:;mm 3. The above is an extract of the detalted format of guarter and year end financial results filed with the stock exchange E: rﬁu;al[a?aisfirnéxhauﬁ::ta ﬁ::‘i #?E i A 107 447 264
previous year . 26 69 B4 under Regukation 33 of the SEBI LODR Reguiations, 2015, The full format of quarter and year end financial resuits are Lep , i , !
&| Earning Per Share | I available on the stock exchange websites (www.nseindia.com and www.bseindia.com) and the Company's webiste 4 [Net Profit/ (Loss) for the period after tax (after Exceptional
{Face value of T 10 aach h:-,m-Elﬁ {mﬂiiwamag“mnﬂnm] andfor Eltl’ﬂﬂl’dlnﬂr'ﬁ" ltEmS#:l 46 447 2649
Basic 558 547 4,80 2078 for and on behalf of the Board of Directors of 5 (Total Comprehensive Income for the period [Comprising
| Diuted 668 | 687| 4m0 | 78 Vijaya Diagnostic Centre Limited Profit / (Loss) for the period (after tax) and Other
[Notes: {Formerly known as ijaya Diagnostic Centre Private Limited') Comprehensive Income (after tax)] 45 450 269
abovea s an e 1 atailed format of Unauds inancial Rasyits lor . I . " ¥ I
e ey e B e ;lf,i:’,gnl‘?:nfdﬂlzﬂgu:t;fn o H&sdllif Note: a) The above is an extract of the detailed format of the Quarerty Annial Financial Results filed with
33 of the SEBI (Listing and Other Disclosure Requiraments) Reguiations, 2016, _ trfte, SR e NSO the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
T Tull formal of the sakd Results are avallabin o6 tho Slock Exchange websilos Place: Hyderabad Executive Chairman Requlati %0415, The full fo ¢ a I Fi ol R ; 5
e wwwy_beaindia, com and wew nseindia, com and on the Company’s wabseite al ﬂatﬂ: ug Auuuﬂ' 2“22 DlH Ml.lmt}ﬂl" I}EH 33599 Equ El’[FDI'IE. . The full format of the UEIr’[EFIWPLnnLIE inancial Kesulis are available on the Stock
hitps: /imanoramagroun co ininvestors-company-announcements ' Exchange websites where the securities of the Company are listed and are also pasted on the Company's
i éh-undhu-.r-tamﬁ.uflrv.rl:r!'.':r:ﬂ;ﬂ rnw:u.-:-:r.u'_'--.-rhi! -ﬂ.udu:lﬂlr;mmuim'rﬂ:‘-l;](-:ﬂr-:;;;‘}ny#:n website www. subex.com.
Bty Natars Feve cacriod ul s Lhriot e am ol s Slorasait fmmulta s b} # - Excepfional andior Exiraordinary items adjusted in the Statement of Profit and Loss in accordance with
haye lesusd ar Limibed Review Repor Ind AS Rules | A5 Rules, whichever is applicable. By ord f the Board
For and on '“hh:" af the Ei.n;rr.l nJF nlﬂﬂlfr; ¥ OFCDT-O o E':a‘al:l.f-
anorama Indusinies Limite .
Placa | Ralpur Sdi- Place Eengalum Vinod Hu‘mar E‘admanahhan
L - Mrs. Vinita Saral - Managing Director & CEQ
Qate :08.08.2022 Chairperson and Managing Director Date : August 08, 2022 DIN: 06563872
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MPORTAN Ty cnoecocsne | | SELAN  SELAN EXPLORATION TECHNOLOGYITD.  SELAN INDUSTRIAL & PRUDENTIAL INVESTMENT CO. LTD.
Whilst care is taken prior to L1 . ) CIN: L74899DL1985PLC021445 C[M- LESQQGWE1E13PLG2134EE,
e ‘(’)fssi";‘)‘f(;’;”\;jr’i‘fg TR IR S ORI COiaess. Regd. Office: J-47/1, Shyam Vihar, Dindarpur, Najafgarh, New Delhi-110 043 ed Of |
itspy;:ontent: The Indian CIN : L74210DL1971PLCO0ST4Z E-mail: investors@selanoil.com; Tele Fax No.: 0124- 4200326 L 0
. . . -
Express (P) Limited cannot be Tel ; +91-11-2641-1931 / 2641-5961 Website: www.selanoil.com : = S 0-a le :
5. = = . . . v i_'. F— 1 ] al |!“ . .!.__:.. E ol . -
held responsible for such Email ﬂ:ﬁ;lmblﬂ;ﬁr:‘ri;{::m Extract of Unaudited Financial Results for the quarter ended June 30, 2022 Email: r:r.::nta::tugmdustrm!prudentml com, Website: www.industrialprudential.com
contents, nor for any loss or ' 7 (Rs. in Lakhs) 1
damage incurred s a result of RESULT OF E-VOTING AT THE 106TH ANNUAL GENERAL MEETING (AGM)
transactions with companies, This is to inform that a Board meeting Quarter Ended[Quarter Endeq Year Ended |~ Year Ended MNotice is hereby given that pursuant to the provisions of section 108 and 109 of the Companses Act, 2013 and Rule 20, 21(2) of the
associations or individuals is scheduled 1o be held on 13 August PARTICULARS June 30, 2022 | Mar 31, 2022} June 30, 2021 Mar 31, 2022 Companies (Management and Administration) Rules 2014, Listing Regulations MCA/SEBI circulars and other applicable
advertising in its newspapers 2022 at the corporate office of the (Unaudited) (Audited) | (Unaudited) (Audited) provisions if any, the Company had conducted e-vating for the AGM held on Friday, Sth August 2022, at 3PM, through Video
or Publications. We therefore F—trmi:'_aﬁl}' lo Eiﬁr‘t?lde L and approve tl‘rg ~TTotal TAcome from Operations (net) 30T 7337 676 773T Conferencing through WebEx and InstaMeet platform for passing the following resolutions
inancial results for the quarter ende ' ' ' ' L " - :
ﬁgﬁgwr?’\eerclzzss;?st i;gz?r?;: 20 June 2022 Please ;:IH.I-I:E niote that 2. Net Profit / (Loss) from ordinary activities 908 302 167 993 Based on the Scrutinizer's Report dalsd 6th August. 2022, the result of e-voling/poll is as under:
before sending any monies or the trading window will remain closed after tax Sr, Particulars of resolution Total no. of| No. of shares and No. of shares and
entering into any agreements for the concemned persons uplo 15 3. Net Profit / (Loss) for the period after tax 908 302 167 993 No. votes cast | % of total votes cast % of total votes
with advertisers or otherwise August 2022. (after Extraordinary items) in favour cast in against
acting on an advertisement in Fer Technafab hﬂfﬂﬂh&"ﬁﬁ 7 Total Comprehensive Thcome (after tax) 910 303 68 997 No.of | No.of % of No.of | % of
}
any manner whatsoever. Eﬂ;ﬂ,ﬂf nﬁ'ﬁ Company Sufcre:g., 5 Equity Share Capital (face value Rs. 107-) 1,520 1,520 1,520 1,520 Shares | Shares votes | Shares | votes
6. Reserves (excluding Revaluation ReServes as = = = 31,353 ‘:'m g{t:‘t:ﬁ'::glffg:amr_‘; argdugﬂu'}s‘;"gﬁ NAS408 | 1145408 100 0 0
. shown in the Balance Sheet of previous year HARIE) S P e
The Kerala Minerals and Metals Ltd. : ’ vear) and Directors thereon for the financial year ended
B rARAL i Gee. of Keverda Undertaking) | 7. Earnings Per Share (before & after March 31, 2022
EEREEEET 140 150 0001 150 1400}, OHRAS 18001 & 54 S0 Certified Congamy) Bl extraordinary items) of Rs. 10/- each ; -
SANKARAMANGALAM, CHAVARA-681 583, KOLLAM, KERALA INDIA, S 1.5 Basic : 597 1.99 1.09 6.53 Declasation of dhicend 1145408 | 1145408
Phane  +91476-2631215 to 2053217, Fax  +91-0476- 2680101, 2686721 Diluted : 5.97 1.99 1.09 6.53 Appointment of a Director in place of Ms. Devina | 1145400 | 1145400
Competitive Tenders are invited for following. For more details please visit Notes— E“ETUF' ':D”"! I:.IE-EE“I 620), who refires by rotation
the E-Tendering Portal https://etenders.kerala.govin or www.kmml.com o ) ) ) i ) and being eligibée offers herself for re-appointment
oy Tende-r o Ta The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under - -
1 |2022_KMML_502239 1| For fabrication and supply of Filter head for Bag Filter Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the ippmmﬂgé':js %;ﬂg‘éﬁa"‘bﬁmmmd
2 2022 KMML_502241 1| For the supply of Plate Inconnel Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and .ﬂ.ﬁsi::ujr D'nihe-l:um.p-&n}' i E:Ip?;asricr;ﬂf five '_l.n.'—:a:l .
3 2022 KMML 501851 1| Forthe supply of PTFE PI[J-E' and FIT'-'"‘IEIS E— on the Company’s website : www.selanoil.com. e T S TN : A AT 45 400
4 |2022_KMML_501586_1| For the supply of KLPE insulated steel armoured. for SELAN EXPLORATION TECHNOLOGY LTD. Hm';';i ovg Dioch i P e a:E:. o =
Aluminum conductor cable - =
5 2077 KMML 501547 1) For the Supply' af H'!.I'd ru-i:,.'r_'lﬂne (1401 Suniti Kumar Bhat R&ﬁppﬂﬂhﬂﬁ'ﬂl D‘d. HF. F‘T'ElhIF HU}' {D‘lN ﬁ‘:ﬂmm& 1 ,‘*5,‘5'}9 11.45.4':'9‘
el Sl : : Place : New Delhi Managing Director a5 an Independent Direstor of the Company for
6 |(2022_KMML_501573_1 ] For the supp?:.rnFHSEMF of Alumintum Tri Hydrate ; www.selanoil.com ] ! ¥
Chavara 09082022 scl-DGM(NMIS)For Tha v iaras At Mo 1 Date : 08 August, 2022 [ www.seranol.com DIN : 08237399 the secand consecutive term of § years
7 2022 KMML_502004_1| For supply of 87 user license of Microsoft 365 Reappontment of Mr. Debanjan Mandal (DIN: 1145408 | 1145409
Business Standard (C5P) for annual renewal in 00469622} as an Independent Diractor of the
| - . The Kerala Minerals and Metals Ltd. Registered Office: <A Company for the second consecutive tarm of
ﬁ E:::;;?TTI?MD@L e m:ix'ﬁm:?mmpi_m_“" "“"“F'lu““;";f’""";"ﬁ::f"“’_' No. 258/A, Bommasandra Industrial Area, Anekal Taluk, NHMNarayana Health 3 years
i LRl Tl AL T LR D RS b R LR Bengaluru- 560 099 , Karnataka, India. T

Telephone: 080-7122 2222 | 2129 | 2802 R The above resolutions have been passed with requisite majority.
Email ; investorrelationsi@narayanahealth.org Naray’ana Hrudayala}ra leltEd For Industrial and Prudential Investment Co. Ltd.
Q PX! I—r www.narayanahealth.org Sdi.
r sformlng ower Viarkets

Power Exchange India Limited CIN:L285110KA2000PLCO27497

Sumer Plaza, Unit No.901,9th floor, Marol Maroshi Road, Andheri (East), Mumbai - 400 059, India| 1. EXTRACT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER

Tel: +91 22 40096667/87 Fax: +91 22 40096633/90 ENDED 30 JUNE 2022.
Email: info@pxil.co.in, CIN:U74900MH2008PLC179152

Trading Month July 2022

Ayan Datta Date: 08/08/2022
Company Secretary Place: Kolkata

{ ¥ in Million, except per share dats)
Year ended Quarter endead

Quarter ended

fe’ GULSHAN POLYOLS LIMITED

——NraxiT— CIN: L24231UP2000PLCO34918
Market | Segment mmmm—mm Total MUs Particulars 30 June 2022 | 31 March 2022 | 30 June 2021 Regd. OF.: 9th I.M.. Jansath Road, Muzaffamagar - 251001, Uttar Pradesh
(2/KWh) (MUs) |(Z/KWh) (MUs) |(z/KWh) (MUs) (Unaudited) | (Audited) (Unaudited) GULSHAN  com.oit: G-81, Proat Vinar, el 110082, Ph: 07149998200, Faac: 01141909202
TDAS [CONVENTIONAL 2.00 | 0.39[12.00] 2.06[ 5.34| 1.03[ 31.78 Total' : g 10.434.28 AT aEE s S HBL T POLYOLS LIMITED wabsile: www.guishanindia.com, Email: csiigulshanindia.com
GREEN ZT9 [ 00T 4901 074 449 005 U.T6 N IO IO R alions ks el o0, . 3 .
—- _ R e Miy? S N Net profit before tax, exceptional items and Extract of Statement of Unaudited Financial Resuits
AT 5T T 0T 5T T 59T U0 52T a share of loss of equity accounted investees 1,374 .54 4,383.04 785.54 for the Quarter ended June 30, 2022 .
TAM . - (Fs. in Lakhs)
INTRADAY [10.40] 0.0/[12.00| 2./0 | 11.7/5] 0.68 1,75 Met profit / {loss) after exceptional items, share
T GTAM | of loss of equity accounted investees before tax 1.372.73 4,297.78 Tr1iz2 Quarter ended | Year ended
SOLAR DAC 1.94 | 0.29| 4.37| 3.25| 3.48| 1.19] 11.91 LAY —————— Particulars | 30.06.2022 | 31.03.2022 | 30.06.2021 | 31.03.2022
aquity accounted investes 1,106 1 342120 TE2.39 [ di ited
NoﬁTs‘:)MLAR DAC 3.27 | 0.07|12.00| 3.22| 7.14| 1.28] 39.70 Uiy g nvesteas . e | "U"?‘”j'“'d]' LTI ‘U”?‘"d'te'd* it iiadd
Total comprehensive income for the period/year 1,363.26 3.682.72 794.57 1 | Total income from Operations | 2708513 | 29.332.88 | 23897.01|1.10,277.39
Paid-up Equity share capital 2 | Met Profit! {Lmﬁ] for the period (Bafora Tax, 1,363.69 1 614 P 351418 1147985
FORM A (Face value of T 10 each) 204361 2043 .61 F043.61 _Emphanel and /or Extraordinary Itams) _ _ _ _
PUBLIC ANNOUNCEMENT Earnings per share 3 | Met Profit/ (Loss) for the period Before Tax 136369 151448 | 351416 1147065
peabacies Rl SelVE ol i fsolekicy BT ERHRIUptef Famt ol g {After Exceptional and / or Extracrdinary ems)
Hnsplvency Resolution Process Tor Comorsta Pemsons) Segulaions: 2076) “}f F10 Ea[:h] . not annualized annualized not annuslised ! | | | | |
FOR THE ATTENTION OF THE CREDITORS OF (a) Basic 5 45 16.85 975 4 | Net Profit/ {Loss) for the period After Tax 101863 116682 | 261622 B52489
M/S SRI SDEV NATURAL RESOURCES INDIA PRIVATE LIMITED _ ' ' ) (After Exceptional and ( or Extraordinary ltems) |- _ i _ _
| RELEVANT pg,ﬁﬂ.:l_l_!__,p.ng . | (b) Diluted 5,44 16.84 375 5 | Total Comprahensive Income for the periad 10159494 1,185.27 281622 8.530.73
T | e L e oy e FESOLRCES MDA 2. EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER [Gomprising Prafit £ (Lossylcr the perod (Aher Tax)

and other Comprehensive Income i.ﬁ.l‘t&r T&:{}]

2. | Dt of ncorporation of oofporae debior | 01012008 ENDED 30 JUNE 2022.

[ =i Milliar)

3. ;ﬁnrﬂ:ﬂmurﬂﬁwﬁmhwﬁaa debtor i | Boll - Gealkor Quarter-ended Yaar ended I T .E .Fﬂld up equll}' ahare -:.-apﬂal I:FF.IﬁEl ".I'alue of Ra 1/- E-.ar:h:l YD TH _ 51'?:].?5 . d95.§ﬁ . 515-?,.5
NooporeRa
4, | Comporate Hentiry Mo, Timied Uabiey | LNIRMSAVPEEPTCSARE Parliculars 30 June 2022 31 March 2022 30 June 2021 7 | Reserves Exclumng Fevaluation R&ser-.f& 83.019.23
| Icerrification Mo of comonmie detrior : o+ : [ S S ; T [ | [ [ : ]
5, | Acidreess of the regstered ofie and T EWETI ek o 94 Bafind Wedi Mova Cerirs | (Unaudited) (Audited) | (Unaudited) L EE‘:';?;‘ EEE;E?;;E;“; If““é"]”'“grd‘?:ﬁ D'Iﬁt:“”‘;"ueﬂ
_'t-r'n':\‘:'m] o ]c:-[::u';ju.t'aﬂ.:g-:_i&u-::-r B |"75-c::'.l.|r-." Irrl-l,:n Wﬂ-ﬁ-ﬁﬂﬂ“ o = ? Peratan & BT Exiraondmany ms
&, | sthwancy mﬂ;:::'mm dale in respect | uﬁﬁﬂm {Crder upioaded on Honbie NGLT Total ivcome from operations FO0.73 25,183.66 541935 {Face Vaiuve of Re 1/-each)
- gﬁmﬂm TS | ;ﬁ:‘m;;;z’;ﬂﬂ 062022 . MNet prnﬁtu:ilnss] before tax a.rui ence ptional items 65456 2,054.99 {56.31) Basic 1.96 2 794 5.28 16.40
| reanidion procecs - | Met profitifloss) after exceptional items but | Diluted 1 GE 254 g 7R 16.40
8 W:am pmmmmmmmmmu—;m &mﬂ%mm1 15283 befora tei Bahon i kA1) Motes: o - - .
rechency as in ! / ! ; : i .
m"m“ﬁ“’ﬂ: T ST—— - :.'Je': PECA{iaRe} {-::_n.rmr;-‘.- perim?%' : 42?'53 1'335'{}]? Ezﬁﬁg} 1 The above Unaudited financial results have been reviewed and recommended by the Audit committee and
'E"'“»’J*FH 4!-‘5‘-"3"% it The above is an extract of the detailed format of Unaudited Financial Results for the quarter ended 30 June E?h'fl-‘_"' St'-_ibl'?':mn'z Tg_l—l':";]"t:d H:*"“"_‘ by thﬁﬁ?ﬂ;‘mﬂr';tj"'md';%?ﬁﬂs ij:ll_'-'l;mi under Rﬂ‘ﬂu'ﬂ;lﬁﬂ 33 af t.:|h'$ EE*SEB[U_-IETI ng
T | Sl ik RN RN o 2022, filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure HIFMONS ANG LISCHSUNG - Requirsmams-eguialion; <1 an ¥ Nave GRpressed an uInmoaines opinaR on
Acicineesss and e i b b used § IR P X : : :
1'1'%&.;%;”@? ot iﬂpﬁgﬂﬂﬁw mﬁ ;;E:T Requirements) Regulations, 2015, The full format of the quarterly financial results are available on the the amresa.n:l Results . P . _
professional Road, Indon — 45208, websites of Stock Exchange(s) at www.bselindia.com, www.nseindia.com and on the wabsite of the 2 The above is an exiract of the detailed format of Financial Results filed with the Stock Exchanges under Regulation
R R B . %%E“Wﬂm?mm I Company viz., www.narayanahealth.org :;3 of the SEBI {Listing Cbb:!ga!:c'ns and Disclosure Requuremerﬂa] iﬁﬁgu!atipnﬁ. 2015, The full fﬂH'I'IEI:;: of m: al:me:
g et At o uifoad of e B order on Hobea NGLT BSE Wabsaite: www.bseindia.com Wl;;;ﬁéﬂlﬁﬁ:lﬂ; ?;?aiﬂ!la;nfﬂ E;;-EEZ;?;?;:ﬁmml www guishanindia.com and on the Stack Exchanges
i | webiske) NSE Website : www.nseindia.com ; : : ; L
| Classes of creditors, # ary, undar causa [b) | Mame the clags{es; - MOt appicabie as per e 3 Figures for the previcus pericd have been regrouped/ rearanged wherever necessary to make them comparable
11=~:-‘ama-:ﬁ:n 8] of section 21, inforTiation avallatie with irsanm resclution Company’s website : waw.narayanahealth.org For Narayana Hrudayalaya Limited wiiﬁh PR gf:a. pe oty ged ! P
g i Lol On behalf of Board of Directors
| professional | : 2 |
13, | Bearmes of nschency Professionals Mt Appdicaible Place. Bengaluru Dr. Emmanuel Rupert ForGuishan Polyols Limited

liclarified 1o acd a5 Authoried Date: 08-08-2022 Managing Director & Group CEO

Represaniaive of cradiors in a class

(Thiree names for sach cass) Dated: August 3, 2022 ({Dr. Chandra Kumar Jain)
14, | 1) Refewart Formrs and. | vardin: Place: Delhi Chairman and Managing Director
{ [ ey of althorzed represaniatives Fittpec)fevaen b gosdindanhomedownicads B
Miotics is heraby given that the Mationat Comgpany Law Tribunal, Indore Bench has crdarad Farmerly known as Viiava Diagnostic Centre Private Limited'
T T e T pr g o e Wl SIS CENTRE e TG A mirh } SUBEX LIMITED
ey Calid upoin  aLlbi ek claima with Broaf on o Before 22,0820 t the interm Regd. Office: 3-6-16 & 17, Street No. 19, Himayatnagar, Hyderabad-500029,Telangana, India. ; (AN: LESTTOIAISSMELCO 10003)
resolution professional ab the address menfioned against entry Mo, 10, Gorporate Office: No.6-3-883/F FPA Building, Near Rajlv Gandhi Statute Lane Registered Office: Pritech Park - SEZ, Block -09, 4th Floor,
The Enancial creditors shall subenil their claims with groal by @lecironic means only, A other : e ; d : B Wing, Survey No. 51 to 64/4, Outer Ring Road, Bellandur Village.
cralitors may submit the claims with froaf in parson, by post or by electronic means, Adjacent to Topaz Building, Hyderabad-500082, Telangana, India. Phone: 040-23420422 ;
A dinancial creditor belonging to a class, as listed agamst the entry Mo, 12, shellindicate B3 T q : i He: i i PR Varthur Hobli, Bangalore — 560 103 Phone: +81 B0 3745 1377
iyokoo pf P Fopas e G iy e the YRR InSONENY: [iniEasanals Bta Website: www.vijayadiagnostic.com, Email: ir@vijayadiagnostic.in Email: info@subex.com  Website: www.subex.com
egainst endny Mo, 13 to act &8 authonsed rapresantabive of the ciasa jspecity cless] in Form : : 2 : . i
g,.rlmmssmnmi:eﬁa or misheading prnnrau*rzlam shall altract penalties. maﬂt I]t unaudﬁﬂ[l Eunsmldam Fma“{nm Hﬂmm Im thE q““m' EndEﬂ H[HHI;H?: E:EI'IEE- E_I:I:EE[.II as STEIEIj] Extra [:t uf thﬂ S'IEItHITIEI'It “i u"ﬂ“dltﬂd cuﬂsuhdatﬂd
Piace: Indare IEELL?,EE?'-.”&%F?E%DH T § 30 June 2022 | 31 March 2022 | 3 months ended (Rs. In lakhs except for per share data)
' i Particulars (Unaudited) |  (Audited) |39 Jute 2021 sy Gt Quarter ended | Year ended | Quarter ended
ERE; 04362 17 7ER No. June 30, 2022 March 31, 2022 | June 30, 2021
@0 MANORAMA INDUSTRIES LIMITED 1 [Totalincome rom Operationsfnet) =~ 1043621 | 4529699 | 16,2680 R T i e
e —— CIN: L15142MH2005PLC 243687 2 | MNet Profit for the I:'EI'i':llj before Tax and EJ".EEI]“DI'IE' itams # 23?215 14?3&43 442!5{} g per 3 : ! ! !
Registered office: Office Mo. 403, 4th Fioor, Midas, Sahar Plaza, Andheri Kuria 3 | Net Profit for the period before Tax and after Exceptional fiems # | 2,372.15 | 1473843 | 447160 2 N&élFmgtf [Lnsls} for Ith:e zzrmd {before Tax, Exceptional e i _—
o Road, Andheri East ”““E' F;"hr $ 400059 4 | Net Profit for the period after Tax and after Exceptional items # 1,755.70 11,066.76 3.332 61 and ;r mfraurmna}ry items#) : :
[ = I WL Manoramagnodus oo in all X C MaMmIy3m TOLED 0 8N, [t
Tele Ffm:"n. 09299679960 s 5 |Total comprehensive income for the period # 1,760.47 11,087 .42 3,330.48 3 [Net “_’ﬂt (Loss] for the Dﬂfiﬂd !J?EDI'E tax (after
P = e Exceptional and/or Extraordinary items#) 47 3,369 2,008
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & [Paid-up equn'_n.r share capital (Farzﬂ value of Re. 1 each) 102031 1.019.66 1.019.66 4 |Net Profit/ (L or the period after tax (afier Excedtional
ENDED 30TH JUNE, 2022 R 7 | Dther equity (excluding revaluation reserve) as per audited 4580227 35,447 45 26,979.58 a: d'n!rDElxir;ﬁDrtEi?ﬁ}af;itemg;; after fax {after-Sxcepiiona 554 2099 1348
i La I
. B balance sheet of previous yea : i y ;
Particulars STANDALONE n .1:" e el 5 [Total Comprehensive Income for the period [Comprising
; Quarter Ended Near Ended 8 |Earnings per equity share (Face value of Rs. 1 each) (non Profit / {Loss} for the period (after tax) and Other
5 30.06.2022|31.03:2022]_30.06.2021| 31.03.2022 annualized for quarter and year ended) Comprehensive Income {after tax)] 538 2,302 1,495
Ng __ [Unaudited] Audited] Unaudited] Audited - Basic (in Rs.) 1.71 10,76 3.23 : ; :
[ Fotal income rom Oxerations | 736278 | 7916 75| 62614 | 2873603 - Dilsted (in Rs) 170 10.60 293 6 |Paid-Up Equity Share Capital {face value of Rs. 5 each) 28,100 28,100 28,100
2| Net Profit/{Loss) for the period | — ; : - 7 |Reserves (excluding Revaluation Reserve} as shown in the
ﬁmgn:m Tf.f' Em:mﬂr].-d:- ][ | p— — H#tﬂefm Non-controlling interest Audited Balance Sheet of the year. - 28,267 -
L for Exiraordinary fems } : i otes: : ; g .
e Prokr(Loss)loc B paiidi) ! 1. Key numbers of the standalone financial results are as under: § [Eamings Per Share {af R, 5 each ) {or coninuing and
year betore tax (afer £y discontinued operafions)
Exceplional andiar 3 months ended Correspondin ic:
4| Net ProfitiLoss) for the period| No. (Unaudited) (Audited) 30 June 2021 — — - , : : - '
ﬁraﬂsrlax [adFtBrEli;Hﬂtn]:Jnal (TP [ [ — (Audited) Additonal information on the Standalone financial results is as follows:-
‘or Extracrdinary Hems) G 4 | : 4.5
s e = 1 |Total Income from Operations (et 10.200.77 4508793 | 1193310 :" Particlars E““";f] *’;I']’;: ’ "E:';i"‘;‘ﬂ"ﬂ 3““";;“;:;‘:
forlhw pasicdiyear (comprising | 2 | Profit for the period before tax (PBT) 7,334 43 14,438.08 428997 = ; ; k] AT s
st il 3 |Profit for the period after tax (PAT) 1720.71 1061047 | 3.227.69 1 |Revenue from operations (exclusive of share of profit from
comprefensveincome(sfiertax) | 67672 | 67530| 53657 | 241390 4 | Total Comprehensive Income 1.725.48 10,820.57 302578 LLF's before exceptional ftlems and ofher income) 7943 6,836 1,569
.| Equity Share Capital ' ; : . 2 |Net Profit / (Loss) for the period (before Tax, Exceptional
. . 2. The above financial results for the Quarter ended 30 June 2022 weare reviewed by the the audt committee and : :
(FacevaluaofT 10 aach) 1,191 98 1191881 1,11279 i, 194 .05 3 @
7| Fleserves jaxihuding Fevekmion : approved by the Board of Directors in their respective meetings held on 09 August 2022 2 ;“?'I;'r Erﬁ' Lnrdms;ry Itt:zs#}'n-d W Ll - 23
Eﬁmze En:-;ﬁ:;?;:;mm 3. The above is an extract of the detalted format of guarter and year end financial results filed with the stock exchange E: rﬁu;al[a?aisfirnéxhauﬁ::ta ﬁ::‘i #?E i A 107 447 264
previous year . 26 69 B4 under Regukation 33 of the SEBI LODR Reguiations, 2015, The full format of quarter and year end financial resuits are Lep , i , !
&| Earning Per Share | I available on the stock exchange websites (www.nseindia.com and www.bseindia.com) and the Company's webiste 4 [Net Profit/ (Loss) for the period after tax (after Exceptional
{Face value of T 10 aach h:-,m-Elﬁ {mﬂiiwamag“mnﬂnm] andfor Eltl’ﬂﬂl’dlnﬂr'ﬁ" ltEmS#:l 46 447 2649
Basic 558 547 4,80 2078 for and on behalf of the Board of Directors of 5 (Total Comprehensive Income for the period [Comprising
| Diuted 668 | 687| 4m0 | 78 Vijaya Diagnostic Centre Limited Profit / (Loss) for the period (after tax) and Other
[Notes: {Formerly known as ijaya Diagnostic Centre Private Limited') Comprehensive Income (after tax)] 45 450 269
abovea s an e 1 atailed format of Unauds inancial Rasyits lor . I . " ¥ I
e ey e B e ;lf,i:’,gnl‘?:nfdﬂlzﬂgu:t;fn o H&sdllif Note: a) The above is an extract of the detailed format of the Quarerty Annial Financial Results filed with
33 of the SEBI (Listing and Other Disclosure Requiraments) Reguiations, 2016, _ trfte, SR e NSO the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
T Tull formal of the sakd Results are avallabin o6 tho Slock Exchange websilos Place: Hyderabad Executive Chairman Requlati %0415, The full fo ¢ a I Fi ol R ; 5
e wwwy_beaindia, com and wew nseindia, com and on the Company’s wabseite al ﬂatﬂ: ug Auuuﬂ' 2“22 DlH Ml.lmt}ﬂl" I}EH 33599 Equ El’[FDI'IE. . The full format of the UEIr’[EFIWPLnnLIE inancial Kesulis are available on the Stock
hitps: /imanoramagroun co ininvestors-company-announcements ' Exchange websites where the securities of the Company are listed and are also pasted on the Company's
i éh-undhu-.r-tamﬁ.uflrv.rl:r!'.':r:ﬂ;ﬂ rnw:u.-:-:r.u'_'--.-rhi! -ﬂ.udu:lﬂlr;mmuim'rﬂ:‘-l;](-:ﬂr-:;;;‘}ny#:n website www. subex.com.
Bty Natars Feve cacriod ul s Lhriot e am ol s Slorasait fmmulta s b} # - Excepfional andior Exiraordinary items adjusted in the Statement of Profit and Loss in accordance with
haye lesusd ar Limibed Review Repor Ind AS Rules | A5 Rules, whichever is applicable. By ord f the Board
For and on '“hh:" af the Ei.n;rr.l nJF nlﬂﬂlfr; ¥ OFCDT-O o E':a‘al:l.f-
anorama Indusinies Limite .
Placa | Ralpur Sdi- Place Eengalum Vinod Hu‘mar E‘admanahhan
L - Mrs. Vinita Saral - Managing Director & CEQ
Qate :08.08.2022 Chairperson and Managing Director Date : August 08, 2022 DIN: 06563872
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MPORTAN Ty cnoecocsne | | SELAN  SELAN EXPLORATION TECHNOLOGYITD.  SELAN INDUSTRIAL & PRUDENTIAL INVESTMENT CO. LTD.
Whilst care is taken prior to L1 . ) CIN: L74899DL1985PLC021445 C[M- LESQQGWE1E13PLG2134EE,
e ‘(’)fssi";‘)‘f(;’;”\;jr’i‘fg TR IR S ORI COiaess. Regd. Office: J-47/1, Shyam Vihar, Dindarpur, Najafgarh, New Delhi-110 043 ed Of |
itspy;:ontent: The Indian CIN : L74210DL1971PLCO0ST4Z E-mail: investors@selanoil.com; Tele Fax No.: 0124- 4200326 L 0
. . . -
Express (P) Limited cannot be Tel ; +91-11-2641-1931 / 2641-5961 Website: www.selanoil.com : = S 0-a le :
5. = = . . . v i_'. F— 1 ] al |!“ . .!.__:.. E ol . -
held responsible for such Email ﬂ:ﬁ;lmblﬂ;ﬁr:‘ri;{::m Extract of Unaudited Financial Results for the quarter ended June 30, 2022 Email: r:r.::nta::tugmdustrm!prudentml com, Website: www.industrialprudential.com
contents, nor for any loss or ' 7 (Rs. in Lakhs) 1
damage incurred s a result of RESULT OF E-VOTING AT THE 106TH ANNUAL GENERAL MEETING (AGM)
transactions with companies, This is to inform that a Board meeting Quarter Ended[Quarter Endeq Year Ended |~ Year Ended MNotice is hereby given that pursuant to the provisions of section 108 and 109 of the Companses Act, 2013 and Rule 20, 21(2) of the
associations or individuals is scheduled 1o be held on 13 August PARTICULARS June 30, 2022 | Mar 31, 2022} June 30, 2021 Mar 31, 2022 Companies (Management and Administration) Rules 2014, Listing Regulations MCA/SEBI circulars and other applicable
advertising in its newspapers 2022 at the corporate office of the (Unaudited) (Audited) | (Unaudited) (Audited) provisions if any, the Company had conducted e-vating for the AGM held on Friday, Sth August 2022, at 3PM, through Video
or Publications. We therefore F—trmi:'_aﬁl}' lo Eiﬁr‘t?lde L and approve tl‘rg ~TTotal TAcome from Operations (net) 30T 7337 676 773T Conferencing through WebEx and InstaMeet platform for passing the following resolutions
inancial results for the quarter ende ' ' ' ' L " - :
ﬁgﬁgwr?’\eerclzzss;?st i;gz?r?;: 20 June 2022 Please ;:IH.I-I:E niote that 2. Net Profit / (Loss) from ordinary activities 908 302 167 993 Based on the Scrutinizer's Report dalsd 6th August. 2022, the result of e-voling/poll is as under:
before sending any monies or the trading window will remain closed after tax Sr, Particulars of resolution Total no. of| No. of shares and No. of shares and
entering into any agreements for the concemned persons uplo 15 3. Net Profit / (Loss) for the period after tax 908 302 167 993 No. votes cast | % of total votes cast % of total votes
with advertisers or otherwise August 2022. (after Extraordinary items) in favour cast in against
acting on an advertisement in Fer Technafab hﬂfﬂﬂh&"ﬁﬁ 7 Total Comprehensive Thcome (after tax) 910 303 68 997 No.of | No.of % of No.of | % of
}
any manner whatsoever. Eﬂ;ﬂ,ﬂf nﬁ'ﬁ Company Sufcre:g., 5 Equity Share Capital (face value Rs. 107-) 1,520 1,520 1,520 1,520 Shares | Shares votes | Shares | votes
6. Reserves (excluding Revaluation ReServes as = = = 31,353 ‘:'m g{t:‘t:ﬁ'::glffg:amr_‘; argdugﬂu'}s‘;"gﬁ NAS408 | 1145408 100 0 0
. shown in the Balance Sheet of previous year HARIE) S P e
The Kerala Minerals and Metals Ltd. : ’ vear) and Directors thereon for the financial year ended
B rARAL i Gee. of Keverda Undertaking) | 7. Earnings Per Share (before & after March 31, 2022
EEREEEET 140 150 0001 150 1400}, OHRAS 18001 & 54 S0 Certified Congamy) Bl extraordinary items) of Rs. 10/- each ; -
SANKARAMANGALAM, CHAVARA-681 583, KOLLAM, KERALA INDIA, S 1.5 Basic : 597 1.99 1.09 6.53 Declasation of dhicend 1145408 | 1145408
Phane  +91476-2631215 to 2053217, Fax  +91-0476- 2680101, 2686721 Diluted : 5.97 1.99 1.09 6.53 Appointment of a Director in place of Ms. Devina | 1145400 | 1145400
Competitive Tenders are invited for following. For more details please visit Notes— E“ETUF' ':D”"! I:.IE-EE“I 620), who refires by rotation
the E-Tendering Portal https://etenders.kerala.govin or www.kmml.com o ) ) ) i ) and being eligibée offers herself for re-appointment
oy Tende-r o Ta The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under - -
1 |2022_KMML_502239 1| For fabrication and supply of Filter head for Bag Filter Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the ippmmﬂgé':js %;ﬂg‘éﬁa"‘bﬁmmmd
2 2022 KMML_502241 1| For the supply of Plate Inconnel Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and .ﬂ.ﬁsi::ujr D'nihe-l:um.p-&n}' i E:Ip?;asricr;ﬂf five '_l.n.'—:a:l .
3 2022 KMML 501851 1| Forthe supply of PTFE PI[J-E' and FIT'-'"‘IEIS E— on the Company’s website : www.selanoil.com. e T S TN : A AT 45 400
4 |2022_KMML_501586_1| For the supply of KLPE insulated steel armoured. for SELAN EXPLORATION TECHNOLOGY LTD. Hm';';i ovg Dioch i P e a:E:. o =
Aluminum conductor cable - =
5 2077 KMML 501547 1) For the Supply' af H'!.I'd ru-i:,.'r_'lﬂne (1401 Suniti Kumar Bhat R&ﬁppﬂﬂhﬂﬁ'ﬂl D‘d. HF. F‘T'ElhIF HU}' {D‘lN ﬁ‘:ﬂmm& 1 ,‘*5,‘5'}9 11.45.4':'9‘
el Sl : : Place : New Delhi Managing Director a5 an Independent Direstor of the Company for
6 |(2022_KMML_501573_1 ] For the supp?:.rnFHSEMF of Alumintum Tri Hydrate ; www.selanoil.com ] ! ¥
Chavara 09082022 scl-DGM(NMIS)For Tha v iaras At Mo 1 Date : 08 August, 2022 [ www.seranol.com DIN : 08237399 the secand consecutive term of § years
7 2022 KMML_502004_1| For supply of 87 user license of Microsoft 365 Reappontment of Mr. Debanjan Mandal (DIN: 1145408 | 1145409
Business Standard (C5P) for annual renewal in 00469622} as an Independent Diractor of the
| - . The Kerala Minerals and Metals Ltd. Registered Office: <A Company for the second consecutive tarm of
ﬁ E:::;;?TTI?MD@L e m:ix'ﬁm:?mmpi_m_“" "“"“F'lu““;";f’""";"ﬁ::f"“’_' No. 258/A, Bommasandra Industrial Area, Anekal Taluk, NHMNarayana Health 3 years
i LRl Tl AL T LR D RS b R LR Bengaluru- 560 099 , Karnataka, India. T

Telephone: 080-7122 2222 | 2129 | 2802 R The above resolutions have been passed with requisite majority.
Email ; investorrelationsi@narayanahealth.org Naray’ana Hrudayala}ra leltEd For Industrial and Prudential Investment Co. Ltd.
Q PX! I—r www.narayanahealth.org Sdi.
r sformlng ower Viarkets

Power Exchange India Limited CIN:L285110KA2000PLCO27497

Sumer Plaza, Unit No.901,9th floor, Marol Maroshi Road, Andheri (East), Mumbai - 400 059, India| 1. EXTRACT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER

Tel: +91 22 40096667/87 Fax: +91 22 40096633/90 ENDED 30 JUNE 2022.
Email: info@pxil.co.in, CIN:U74900MH2008PLC179152

Trading Month July 2022

Ayan Datta Date: 08/08/2022
Company Secretary Place: Kolkata

{ ¥ in Million, except per share dats)
Year ended Quarter endead

Quarter ended

fe’ GULSHAN POLYOLS LIMITED

——NraxiT— CIN: L24231UP2000PLCO34918
Market | Segment mmmm—mm Total MUs Particulars 30 June 2022 | 31 March 2022 | 30 June 2021 Regd. OF.: 9th I.M.. Jansath Road, Muzaffamagar - 251001, Uttar Pradesh
(2/KWh) (MUs) |(Z/KWh) (MUs) |(z/KWh) (MUs) (Unaudited) | (Audited) (Unaudited) GULSHAN  com.oit: G-81, Proat Vinar, el 110082, Ph: 07149998200, Faac: 01141909202
TDAS [CONVENTIONAL 2.00 | 0.39[12.00] 2.06[ 5.34| 1.03[ 31.78 Total' : g 10.434.28 AT aEE s S HBL T POLYOLS LIMITED wabsile: www.guishanindia.com, Email: csiigulshanindia.com
GREEN ZT9 [ 00T 4901 074 449 005 U.T6 N IO IO R alions ks el o0, . 3 .
—- _ R e Miy? S N Net profit before tax, exceptional items and Extract of Statement of Unaudited Financial Resuits
AT 5T T 0T 5T T 59T U0 52T a share of loss of equity accounted investees 1,374 .54 4,383.04 785.54 for the Quarter ended June 30, 2022 .
TAM . - (Fs. in Lakhs)
INTRADAY [10.40] 0.0/[12.00| 2./0 | 11.7/5] 0.68 1,75 Met profit / {loss) after exceptional items, share
T GTAM | of loss of equity accounted investees before tax 1.372.73 4,297.78 Tr1iz2 Quarter ended | Year ended
SOLAR DAC 1.94 | 0.29| 4.37| 3.25| 3.48| 1.19] 11.91 LAY —————— Particulars | 30.06.2022 | 31.03.2022 | 30.06.2021 | 31.03.2022
aquity accounted investes 1,106 1 342120 TE2.39 [ di ited
NoﬁTs‘:)MLAR DAC 3.27 | 0.07|12.00| 3.22| 7.14| 1.28] 39.70 Uiy g nvesteas . e | "U"?‘”j'“'d]' LTI ‘U”?‘"d'te'd* it iiadd
Total comprehensive income for the period/year 1,363.26 3.682.72 794.57 1 | Total income from Operations | 2708513 | 29.332.88 | 23897.01|1.10,277.39
Paid-up Equity share capital 2 | Met Profit! {Lmﬁ] for the period (Bafora Tax, 1,363.69 1 614 P 351418 1147985
FORM A (Face value of T 10 each) 204361 2043 .61 F043.61 _Emphanel and /or Extraordinary Itams) _ _ _ _
PUBLIC ANNOUNCEMENT Earnings per share 3 | Met Profit/ (Loss) for the period Before Tax 136369 151448 | 351416 1147065
peabacies Rl SelVE ol i fsolekicy BT ERHRIUptef Famt ol g {After Exceptional and / or Extracrdinary ems)
Hnsplvency Resolution Process Tor Comorsta Pemsons) Segulaions: 2076) “}f F10 Ea[:h] . not annualized annualized not annuslised ! | | | | |
FOR THE ATTENTION OF THE CREDITORS OF (a) Basic 5 45 16.85 975 4 | Net Profit/ {Loss) for the period After Tax 101863 116682 | 261622 B52489
M/S SRI SDEV NATURAL RESOURCES INDIA PRIVATE LIMITED _ ' ' ) (After Exceptional and ( or Extraordinary ltems) |- _ i _ _
| RELEVANT pg,ﬁﬂ.:l_l_!__,p.ng . | (b) Diluted 5,44 16.84 375 5 | Total Comprahensive Income for the periad 10159494 1,185.27 281622 8.530.73
T | e L e oy e FESOLRCES MDA 2. EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER [Gomprising Prafit £ (Lossylcr the perod (Aher Tax)

and other Comprehensive Income i.ﬁ.l‘t&r T&:{}]

2. | Dt of ncorporation of oofporae debior | 01012008 ENDED 30 JUNE 2022.

[ =i Milliar)

3. ;ﬁnrﬂ:ﬂmurﬂﬁwﬁmhwﬁaa debtor i | Boll - Gealkor Quarter-ended Yaar ended I T .E .Fﬂld up equll}' ahare -:.-apﬂal I:FF.IﬁEl ".I'alue of Ra 1/- E-.ar:h:l YD TH _ 51'?:].?5 . d95.§ﬁ . 515-?,.5
NooporeRa
4, | Comporate Hentiry Mo, Timied Uabiey | LNIRMSAVPEEPTCSARE Parliculars 30 June 2022 31 March 2022 30 June 2021 7 | Reserves Exclumng Fevaluation R&ser-.f& 83.019.23
| Icerrification Mo of comonmie detrior : o+ : [ S S ; T [ | [ [ : ]
5, | Acidreess of the regstered ofie and T EWETI ek o 94 Bafind Wedi Mova Cerirs | (Unaudited) (Audited) | (Unaudited) L EE‘:';?;‘ EEE;E?;;E;“; If““é"]”'“grd‘?:ﬁ D'Iﬁt:“”‘;"ueﬂ
_'t-r'n':\‘:'m] o ]c:-[::u';ju.t'aﬂ.:g-:_i&u-::-r B |"75-c::'.l.|r-." Irrl-l,:n Wﬂ-ﬁ-ﬁﬂﬂ“ o = ? Peratan & BT Exiraondmany ms
&, | sthwancy mﬂ;:::'mm dale in respect | uﬁﬁﬂm {Crder upioaded on Honbie NGLT Total ivcome from operations FO0.73 25,183.66 541935 {Face Vaiuve of Re 1/-each)
- gﬁmﬂm TS | ;ﬁ:‘m;;;z’;ﬂﬂ 062022 . MNet prnﬁtu:ilnss] before tax a.rui ence ptional items 65456 2,054.99 {56.31) Basic 1.96 2 794 5.28 16.40
| reanidion procecs - | Met profitifloss) after exceptional items but | Diluted 1 GE 254 g 7R 16.40
8 W:am pmmmmmmmmmu—;m &mﬂ%mm1 15283 befora tei Bahon i kA1) Motes: o - - .
rechency as in ! / ! ; : i .
m"m“ﬁ“’ﬂ: T ST—— - :.'Je': PECA{iaRe} {-::_n.rmr;-‘.- perim?%' : 42?'53 1'335'{}]? Ezﬁﬁg} 1 The above Unaudited financial results have been reviewed and recommended by the Audit committee and
'E"'“»’J*FH 4!-‘5‘-"3"% it The above is an extract of the detailed format of Unaudited Financial Results for the quarter ended 30 June E?h'fl-‘_"' St'-_ibl'?':mn'z Tg_l—l':";]"t:d H:*"“"_‘ by thﬁﬁ?ﬂ;‘mﬂr';tj"'md';%?ﬁﬂs ij:ll_'-'l;mi under Rﬂ‘ﬂu'ﬂ;lﬁﬂ 33 af t.:|h'$ EE*SEB[U_-IETI ng
T | Sl ik RN RN o 2022, filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure HIFMONS ANG LISCHSUNG - Requirsmams-eguialion; <1 an ¥ Nave GRpressed an uInmoaines opinaR on
Acicineesss and e i b b used § IR P X : : :
1'1'%&.;%;”@? ot iﬂpﬁgﬂﬂﬁw mﬁ ;;E:T Requirements) Regulations, 2015, The full format of the quarterly financial results are available on the the amresa.n:l Results . P . _
professional Road, Indon — 45208, websites of Stock Exchange(s) at www.bselindia.com, www.nseindia.com and on the wabsite of the 2 The above is an exiract of the detailed format of Financial Results filed with the Stock Exchanges under Regulation
R R B . %%E“Wﬂm?mm I Company viz., www.narayanahealth.org :;3 of the SEBI {Listing Cbb:!ga!:c'ns and Disclosure Requuremerﬂa] iﬁﬁgu!atipnﬁ. 2015, The full fﬂH'I'IEI:;: of m: al:me:
g et At o uifoad of e B order on Hobea NGLT BSE Wabsaite: www.bseindia.com Wl;;;ﬁéﬂlﬁﬁ:lﬂ; ?;?aiﬂ!la;nfﬂ E;;-EEZ;?;?;:ﬁmml www guishanindia.com and on the Stack Exchanges
i | webiske) NSE Website : www.nseindia.com ; : : ; L
| Classes of creditors, # ary, undar causa [b) | Mame the clags{es; - MOt appicabie as per e 3 Figures for the previcus pericd have been regrouped/ rearanged wherever necessary to make them comparable
11=~:-‘ama-:ﬁ:n 8] of section 21, inforTiation avallatie with irsanm resclution Company’s website : waw.narayanahealth.org For Narayana Hrudayalaya Limited wiiﬁh PR gf:a. pe oty ged ! P
g i Lol On behalf of Board of Directors
| professional | : 2 |
13, | Bearmes of nschency Professionals Mt Appdicaible Place. Bengaluru Dr. Emmanuel Rupert ForGuishan Polyols Limited

liclarified 1o acd a5 Authoried Date: 08-08-2022 Managing Director & Group CEO

Represaniaive of cradiors in a class

(Thiree names for sach cass) Dated: August 3, 2022 ({Dr. Chandra Kumar Jain)
14, | 1) Refewart Formrs and. | vardin: Place: Delhi Chairman and Managing Director
{ [ ey of althorzed represaniatives Fittpec)fevaen b gosdindanhomedownicads B
Miotics is heraby given that the Mationat Comgpany Law Tribunal, Indore Bench has crdarad Farmerly known as Viiava Diagnostic Centre Private Limited'
T T e T pr g o e Wl SIS CENTRE e TG A mirh } SUBEX LIMITED
ey Calid upoin  aLlbi ek claima with Broaf on o Before 22,0820 t the interm Regd. Office: 3-6-16 & 17, Street No. 19, Himayatnagar, Hyderabad-500029,Telangana, India. ; (AN: LESTTOIAISSMELCO 10003)
resolution professional ab the address menfioned against entry Mo, 10, Gorporate Office: No.6-3-883/F FPA Building, Near Rajlv Gandhi Statute Lane Registered Office: Pritech Park - SEZ, Block -09, 4th Floor,
The Enancial creditors shall subenil their claims with groal by @lecironic means only, A other : e ; d : B Wing, Survey No. 51 to 64/4, Outer Ring Road, Bellandur Village.
cralitors may submit the claims with froaf in parson, by post or by electronic means, Adjacent to Topaz Building, Hyderabad-500082, Telangana, India. Phone: 040-23420422 ;
A dinancial creditor belonging to a class, as listed agamst the entry Mo, 12, shellindicate B3 T q : i He: i i PR Varthur Hobli, Bangalore — 560 103 Phone: +81 B0 3745 1377
iyokoo pf P Fopas e G iy e the YRR InSONENY: [iniEasanals Bta Website: www.vijayadiagnostic.com, Email: ir@vijayadiagnostic.in Email: info@subex.com  Website: www.subex.com
egainst endny Mo, 13 to act &8 authonsed rapresantabive of the ciasa jspecity cless] in Form : : 2 : . i
g,.rlmmssmnmi:eﬁa or misheading prnnrau*rzlam shall altract penalties. maﬂt I]t unaudﬁﬂ[l Eunsmldam Fma“{nm Hﬂmm Im thE q““m' EndEﬂ H[HHI;H?: E:EI'IEE- E_I:I:EE[.II as STEIEIj] Extra [:t uf thﬂ S'IEItHITIEI'It “i u"ﬂ“dltﬂd cuﬂsuhdatﬂd
Piace: Indare IEELL?,EE?'-.”&%F?E%DH T § 30 June 2022 | 31 March 2022 | 3 months ended (Rs. In lakhs except for per share data)
' i Particulars (Unaudited) |  (Audited) |39 Jute 2021 sy Gt Quarter ended | Year ended | Quarter ended
ERE; 04362 17 7ER No. June 30, 2022 March 31, 2022 | June 30, 2021
@0 MANORAMA INDUSTRIES LIMITED 1 [Totalincome rom Operationsfnet) =~ 1043621 | 4529699 | 16,2680 R T i e
e —— CIN: L15142MH2005PLC 243687 2 | MNet Profit for the I:'EI'i':llj before Tax and EJ".EEI]“DI'IE' itams # 23?215 14?3&43 442!5{} g per 3 : ! ! !
Registered office: Office Mo. 403, 4th Fioor, Midas, Sahar Plaza, Andheri Kuria 3 | Net Profit for the period before Tax and after Exceptional fiems # | 2,372.15 | 1473843 | 447160 2 N&élFmgtf [Lnsls} for Ith:e zzrmd {before Tax, Exceptional e i _—
o Road, Andheri East ”““E' F;"hr $ 400059 4 | Net Profit for the period after Tax and after Exceptional items # 1,755.70 11,066.76 3.332 61 and ;r mfraurmna}ry items#) : :
[ = I WL Manoramagnodus oo in all X C MaMmIy3m TOLED 0 8N, [t
Tele Ffm:"n. 09299679960 s 5 |Total comprehensive income for the period # 1,760.47 11,087 .42 3,330.48 3 [Net “_’ﬂt (Loss] for the Dﬂfiﬂd !J?EDI'E tax (after
P = e Exceptional and/or Extraordinary items#) 47 3,369 2,008
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & [Paid-up equn'_n.r share capital (Farzﬂ value of Re. 1 each) 102031 1.019.66 1.019.66 4 |Net Profit/ (L or the period after tax (afier Excedtional
ENDED 30TH JUNE, 2022 R 7 | Dther equity (excluding revaluation reserve) as per audited 4580227 35,447 45 26,979.58 a: d'n!rDElxir;ﬁDrtEi?ﬁ}af;itemg;; after fax {after-Sxcepiiona 554 2099 1348
i La I
. B balance sheet of previous yea : i y ;
Particulars STANDALONE n .1:" e el 5 [Total Comprehensive Income for the period [Comprising
; Quarter Ended Near Ended 8 |Earnings per equity share (Face value of Rs. 1 each) (non Profit / {Loss} for the period (after tax) and Other
5 30.06.2022|31.03:2022]_30.06.2021| 31.03.2022 annualized for quarter and year ended) Comprehensive Income {after tax)] 538 2,302 1,495
Ng __ [Unaudited] Audited] Unaudited] Audited - Basic (in Rs.) 1.71 10,76 3.23 : ; :
[ Fotal income rom Oxerations | 736278 | 7916 75| 62614 | 2873603 - Dilsted (in Rs) 170 10.60 293 6 |Paid-Up Equity Share Capital {face value of Rs. 5 each) 28,100 28,100 28,100
2| Net Profit/{Loss) for the period | — ; : - 7 |Reserves (excluding Revaluation Reserve} as shown in the
ﬁmgn:m Tf.f' Em:mﬂr].-d:- ][ | p— — H#tﬂefm Non-controlling interest Audited Balance Sheet of the year. - 28,267 -
L for Exiraordinary fems } : i otes: : ; g .
e Prokr(Loss)loc B paiidi) ! 1. Key numbers of the standalone financial results are as under: § [Eamings Per Share {af R, 5 each ) {or coninuing and
year betore tax (afer £y discontinued operafions)
Exceplional andiar 3 months ended Correspondin ic:
4| Net ProfitiLoss) for the period| No. (Unaudited) (Audited) 30 June 2021 — — - , : : - '
ﬁraﬂsrlax [adFtBrEli;Hﬂtn]:Jnal (TP [ [ — (Audited) Additonal information on the Standalone financial results is as follows:-
‘or Extracrdinary Hems) G 4 | : 4.5
s e = 1 |Total Income from Operations (et 10.200.77 4508793 | 1193310 :" Particlars E““";f] *’;I']’;: ’ "E:';i"‘;‘ﬂ"ﬂ 3““";;“;:;‘:
forlhw pasicdiyear (comprising | 2 | Profit for the period before tax (PBT) 7,334 43 14,438.08 428997 = ; ; k] AT s
st il 3 |Profit for the period after tax (PAT) 1720.71 1061047 | 3.227.69 1 |Revenue from operations (exclusive of share of profit from
comprefensveincome(sfiertax) | 67672 | 67530| 53657 | 241390 4 | Total Comprehensive Income 1.725.48 10,820.57 302578 LLF's before exceptional ftlems and ofher income) 7943 6,836 1,569
.| Equity Share Capital ' ; : . 2 |Net Profit / (Loss) for the period (before Tax, Exceptional
. . 2. The above financial results for the Quarter ended 30 June 2022 weare reviewed by the the audt committee and : :
(FacevaluaofT 10 aach) 1,191 98 1191881 1,11279 i, 194 .05 3 @
7| Fleserves jaxihuding Fevekmion : approved by the Board of Directors in their respective meetings held on 09 August 2022 2 ;“?'I;'r Erﬁ' Lnrdms;ry Itt:zs#}'n-d W Ll - 23
Eﬁmze En:-;ﬁ:;?;:;mm 3. The above is an extract of the detalted format of guarter and year end financial results filed with the stock exchange E: rﬁu;al[a?aisfirnéxhauﬁ::ta ﬁ::‘i #?E i A 107 447 264
previous year . 26 69 B4 under Regukation 33 of the SEBI LODR Reguiations, 2015, The full format of quarter and year end financial resuits are Lep , i , !
&| Earning Per Share | I available on the stock exchange websites (www.nseindia.com and www.bseindia.com) and the Company's webiste 4 [Net Profit/ (Loss) for the period after tax (after Exceptional
{Face value of T 10 aach h:-,m-Elﬁ {mﬂiiwamag“mnﬂnm] andfor Eltl’ﬂﬂl’dlnﬂr'ﬁ" ltEmS#:l 46 447 2649
Basic 558 547 4,80 2078 for and on behalf of the Board of Directors of 5 (Total Comprehensive Income for the period [Comprising
| Diuted 668 | 687| 4m0 | 78 Vijaya Diagnostic Centre Limited Profit / (Loss) for the period (after tax) and Other
[Notes: {Formerly known as ijaya Diagnostic Centre Private Limited') Comprehensive Income (after tax)] 45 450 269
abovea s an e 1 atailed format of Unauds inancial Rasyits lor . I . " ¥ I
e ey e B e ;lf,i:’,gnl‘?:nfdﬂlzﬂgu:t;fn o H&sdllif Note: a) The above is an extract of the detailed format of the Quarerty Annial Financial Results filed with
33 of the SEBI (Listing and Other Disclosure Requiraments) Reguiations, 2016, _ trfte, SR e NSO the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
T Tull formal of the sakd Results are avallabin o6 tho Slock Exchange websilos Place: Hyderabad Executive Chairman Requlati %0415, The full fo ¢ a I Fi ol R ; 5
e wwwy_beaindia, com and wew nseindia, com and on the Company’s wabseite al ﬂatﬂ: ug Auuuﬂ' 2“22 DlH Ml.lmt}ﬂl" I}EH 33599 Equ El’[FDI'IE. . The full format of the UEIr’[EFIWPLnnLIE inancial Kesulis are available on the Stock
hitps: /imanoramagroun co ininvestors-company-announcements ' Exchange websites where the securities of the Company are listed and are also pasted on the Company's
i éh-undhu-.r-tamﬁ.uflrv.rl:r!'.':r:ﬂ;ﬂ rnw:u.-:-:r.u'_'--.-rhi! -ﬂ.udu:lﬂlr;mmuim'rﬂ:‘-l;](-:ﬂr-:;;;‘}ny#:n website www. subex.com.
Bty Natars Feve cacriod ul s Lhriot e am ol s Slorasait fmmulta s b} # - Excepfional andior Exiraordinary items adjusted in the Statement of Profit and Loss in accordance with
haye lesusd ar Limibed Review Repor Ind AS Rules | A5 Rules, whichever is applicable. By ord f the Board
For and on '“hh:" af the Ei.n;rr.l nJF nlﬂﬂlfr; ¥ OFCDT-O o E':a‘al:l.f-
anorama Indusinies Limite .
Placa | Ralpur Sdi- Place Eengalum Vinod Hu‘mar E‘admanahhan
L - Mrs. Vinita Saral - Managing Director & CEQ
Qate :08.08.2022 Chairperson and Managing Director Date : August 08, 2022 DIN: 06563872
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FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insalvency Resolution Process for Corporate Persons) Regulations, 2016)

R THE ATTENTION OF THE CREDITORS O

RELEVANT PARTICULARS

SRI SDEV NATURAL RESOURCES INDIA
PRIVATE LIMITED

01.01.2018

RoC - Gwalior

Name of corporate debtor

Date of incorporation of corporate debtor
Authority under which corporate deblor is
incorporated | registaned

. | Corporate Identity Mo, [ Limited Liability
Identification Me. of corporate debtor
Address of the registered office and
principal office (if any) of corporate debtor
6. | Insochency commencement date in respect

ol pof

| U1020aMP2018PTCO44788

&

| EW-100, Scheme No.94 Behind Medi Nova Certtre,
| Bangali Square. Indore MP 452016
05.08.2022 (Order uploaded on Hon'ble NCLT

o

of corporate debtor | website on 08.08.2022)
7. | Estimated date of closure of insolvency 01.02.2023
| |resolution process

8. | Name and registration number of the
insolvency professional acting as interim
| |resolution professional
9. | Address and e-mail of the interim resolution | 405, Amar Residency, Survey No. 1264(1/2,
professional, as registerad with the Boad Near Mayur Hospital, Eastern Ring Road,
Indore — 452016
Email Id: nishantagrawalca@gmail.com
AS-2, P-Plaza, 345, Alok Nagar, Opp. Maruti Nexa
Service, Near Green Vally Apartments, Kanadiya
FRioad, Indore — 452016,
Email Id: nishantagrawalca@gmail.com
| 22.08.2022 (Being 14 days from 08.08.2022 ie.
date of upload of the said order on Hon'ble NCLT
website)
12.| Classes of creditors, if any, under clause (b) | Name the class(es) - Not applicable as per
of subrsection (8A) of section 21, information available with interim resolution
ascertained by the interim resolution Professional.
professional
13,| Names of Insolvency Professionals
identified to act as
Representative of creditors in a class
| | (Three names for each class)
14, | (@) Relevant Forms and
(b} Details of authorized representatives hitps:/www.ibbi.govin/en/home/downloads
are available at Physical Address: Not Applicable
Notice is hereby given that the National Company Law Tribunal, Indore Bench has ordered
the commencement of a corporate insolvency resolution process of the M/S SRI SDEV
NATURAL RESOURCES INDIA PRIVATE LIMITED on 05.08.2022,
The creditors of M/S SRI SDEV NATURAL RESOURCES INDIA PRIVATE LIMITED are
hereby called upon to submit their claims with proof on or before 22.08.2022 to the interim
resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
craditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry Mo. 12, shall indicate its
choice of authorised representative from among the three insolvency profassmnals listed
égamsl entry No.13 to act as authorised representative of the class [specify class] in Form

Mr. Nishant Agrawal
IBEIIPA-001/1P-F02100/2020-2021/13283

10, | Address and e-mai to be used for
comespondence with the interim resolution
professional

11| Lest date for submission of claims

Not Applicable

Wiablink:

@.53}5, &./mé)s, ?08%)0& . B3PS 3%, 6Ozﬁ)§65°@. Submission of false or misleading proofs ofclalsn;shallaﬂract penalties.
- Date: 09.08.2022 Mr. Nishant Agrawal
2. ISoes, a. éJQST’dg S, 0. 5°E S, -@55 82008 Place: Indore Interim Resolution Professional
IBEI/IPA-001/IP- 2021/
3.50§a5, DS, DR, TPoEFEN éac&d) BEI/IPA-001/IP-P02100/2020-2021/13283
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